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Shri V. P. Nayar (Quilon): What 
about the Rehabilitation Ministry7 It 
appears from what you have read out 
that the Rehabilitation Ministry is also 
to be blamed

Mr. Speaker: As for the Rehabili
tation Ministry also, in view of what 
has been stated by this one officer—it 
is not that a ‘bundle’ of officers should 
come here—the Rehabilitation Minis
try, I am sure, will take note of this 
fact and act according to it If, m 
spite of it, they commit a lapse, a 
similar one, next tune, the hon Mem 
ber u alert, and he can always bring 
it to the notice of this House

•DEMANDS FOR GRANTS—contd 

M in is t r y  o f  H ea lth

Mr. Speaker The Hou>e will now 
take up discussion of the Demands for 
Grants Nos 47, 48 49, 50 and 119 
1 elating to the Mimstiv of Health As 
the House is aware, 2 hours have been 
1 Hotted foi the Demands of this Minis
try

There aie a number of cut motions 
to thobt vauous Demands Hon 
Members may hand over at the Table 
within 15 minutes, the number of the 
sclented cut motions %hnh they pro
pose to move 1 shall treat them as 
moved if the Members m whose 
name> those cut motions stand are 
present in the House and the motions 
are otherwise in order

Personally, I am m favour of allot
ting the largest amount of time for the 
Ministry of Health, but somehow the 
Sub-committee which sat over this 
matter—it has given 101 hours for the 
entire Budget—has been a little frugal 
with respect to the Health Ministry 
All the same, it is not for me to decide 
that, it has been accepted by the 
House.

I shall give preference, first of all, 
to doctors, then to lady Members and 
then to others

Shri Easwara Iyer (Trivandrum). 
What about lawyers’

Mr. Speaker; I shall call Shn D S. 
Raju first

D e m a n d  N o  47—M in is t r y  or H xa lth  

Mr. Speaker: Motion moved 

“That a sum not .exceeding 
Rs 7,66,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment dunng the year ending the 
31st day of March, 1958, m res
pect of ‘Ministry of Health’ " 

D e m a n d  N o  48—M ed ic a l  S er v ices  

Mr. Speaker: Motion moved.
“That a sum not exceeding 

Rs 2 26,43 000 be granted to the 
Pr'sident to complete the sum 
nvcissary to defray the charges 
which will come in course of pay
ment dunng the year ending the 
Ust day of March, 1958, in respect 
ot ‘Medical Services’”

D em a n d  No 49—P u b l ic  H ea lth  

Mr Speaker. Motion moved 

“That a sum not exceeding 
Rs 5 35,30,000 be granted to the 
President to complete the 
sum necessary to defray the char
ges which will come in course of 
payment during the year ending 
the 31st day of March, 1958, in 
respect of 'Public Health’ ”

D e m a n d  N o . 50—M isc e l l a n e o u s

E x p e n d itu r e  u n d e r  t h e  M in is t r y  of 
H e a l t h

Mr Speaker: Motion moved 

“That a sum not exceeding 
Rs 60,56,000 be granted to the 
President to complete the n m  
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
31st day of March, 1958, m respect 
of ‘Miscellaneous Expenditure 
under the Ministry of Health’ ” 

D e m a n d  No  lift—C a p i t a l  O u t l a y  or 
t h e  M in is t r y  or H e a l t h

Mr. Speaker: Motion moved.
"That a sum not exceeding 

Rs. 5,89,88,000 be granted to the

•Moved with the recommendation of the President
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President to complete the sum 
necessary to defray Am charge* 
which will come in course of pay
ment during the year ending the 
31st day ot March, 1968, in respect 
of 'Capital Outlay of the Ministry 
of Health'."

Shri D. S. Raja (R&jahmundry): I 
would like to make a few observations 
on some of these health problems, 
which, 1 think, should be tackled and 
solved on a national emergency basis. 
I do not say that these problems are 
not within the awareness of the pub
lic and the responsible authorities, but 
I would only like to suggest that they 
should be tackled more urgently and 
more efficiently.

With regard to medical services, we 
are aware that all over India, from the 
Himalayas to Cape Comorin, almost 
all the hospitals are overcrowded. 
There is a shortage of doctors, nurses 
and midwives. For a country like 
India, with a population of about 380 
million, there are only 70,000 qualified 
doctors, 24,000 midwives and 24,000 
nurses. In spite of the fact that a 
host of other unregistered doctors 
were functioning during this influenza 
epidemic, we had a lot of difficulty in 
controlling this epidemic. That is 
because we are short of doctors and 
nursing services.

On a rough estimate only one 
doctor is available for about 6000 to 
7000 people whereas in foreign coun
tries, it works out to one doctor to 
about 2000 or 1500 people.

Under the Second Five Year Plan, 
we have proposed to start about 6 
more medical colleges. Without ask
ing for more money, I would suggest 
that existing hospitals can be expand
ed to quite a good strength. Also a 
few more hospitals could be started. 
After all, doctors cannot be manufac
tured by spending a lot of money on 
buildings alone. It is not the brick 
and cement or the stone and lime that 
could make doctors. We want experi- 
■Mtd teachers, and for this purpose 
m m  of the Retired Surgeons and 
Physicians could also be available.

So I would suggest that we can save 
some money by cutting down on this 
capital expenditure in the construction 
of buildings and all those things. We 
can rent, if necessary, quite a number 
of buildings in most of the cities. They 
could be utilised for starting new 
medical colleges. Therefore, by sav
ing some money we can 
easily expand the existing medical 
colleges as well as start new medical 
colleges under the Second Plan.

Then there is the question of de
urbanisation. You are aware that 
urbanisation and industrialisation are 
creating for us a number of problems. 
Ours was an agricultural economy for 
centuries. Now people are migrating 
to cities in larger and larger num
bers. They are congregating in in
dustrial areas so much so that we 
are finding it difficult to provide for 
them food, accommodation, medical 
facilities and other conveniences. Quite 
a number of these people come from 
villages. They are quite illiterate and 
they come without their families, so 
much so that after coming to the 
cities their morals also have dropped. 
That creates for us another problem. 
So de-urbanisation is a very urgent 
question which requires constant atten
tion from our leaders and statesmen.

I think there is a lot of truth in the 
saying of great men ‘back to the vill
age'. Even Mahatma Gandhi had said 
that if villages perished, our nation 
perishes. There is a lot of truth in 
this, because after all we have lived 
for centuries in villages and we have 
been revitalised and re-energised from 
the natural surroundings of villages. 
It is not for a tropical country like 
ours to so suddenly change from 
village, agricultural economy to an 
industrial economy. We should be 
slow and cautious.

Next I would refer to the question 
of import of drugs. We are all aware 
that we are spending about Rs. SO to 
Rs. 40 crores on the import of foreign 
drugs. I admit that some at these 
drugs are quite useful and 
but as a medical practitioner for a
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number of decades I would like to 
suggest that quite a number of thaw 
drugs are not necessary for the treat
ment of diseases. They might be put 
dowft to a few dotens. Probably, it 
a committee could go into this and 
find out what are our essential re
quirements in respect of foreign 
drugs, we can save a lot ot foreign 
exchange also.

Another point is about the Hindus
tan Antibiotics Ltd. This company 
has been stated to produce penicillin. 
It has gone into production about 
two yean ago. But still it is not 
able to meet all our requirements of 
penicillin. Penicillin, after all, is a 
very very useful antibiotic. If mote 
energy, more vigour and more en
thusiasm had been put into the orga
nisation, I think it should have been 
able to meet our requirements by 
now.

Also production ot streptomycin 
and chloromycetin, which are very 
useful antibiotics, could be achiev
ed by an extension of the same pro
cess. This production of the two valu
able antibiotics should have been 
started by now.

Then I come to anti-malarials 
which have been dumped into India in 
vast numbers. Paludrin, Daraprim, 
Chamoquin etc. all these drugs, I 
agree, are quite efficient, but we 
should not forget our old quinine 
which has stood the test of time for 
the last 300 years. It is still a basic 
remedy in the treatment of malaria 
and in the preparation of so many 
contraceptives and anti-ceptive reme
dies. It is a thing which Government 
should take in hand and encourage. 
Almost all the hill stations in India 
can produce a lot of quinine.

Suppose something happens—-as 
happened with regard to the Suez 
crisis—and we are not able to get our 
foreign stock. Then we will be in 
trouble. So I would suggest that we 
should revise our policy of relying to 
much upon foreign drugs for most of 
these anti-malarial or synthetic re
medies. I would suggest to Gov
ernment to pay more attention to 
the production of quinine and ea-

courge the use of quinine by medical 
practitioners, government hospitals 
etc.

DDT is another product which is 
very very important in the anti- 
malarial and anti-mosquito campaign. 
We have got a factory in Delhi. But 
it produces only about a ton a day 
whereas our requirement for the 
whole country is about 10 tons a 
day. We should hurry up with the 
production of this insecticide which 
is such an important and essential 
material for anti-malarial purposes.

Then there is the question of sales 
tax on drugs. There is an urgent 
necessity for a revision of the sales 
tax policy with regard to drugs. At 
present, there is some harassment 
caused to chemists, druggists and also 
some medical practitioners who have 
got to keep a daily account of these 
things, by reason of the attitude ot 
the sales tax officials. I would hum
bly request Government to. take this 
matter into consideration and afford 
relief to the people concerned.

Medical research is very very im
portant item. Under the present con
ditions of our life, as a direct conse
quence of the effects of our civiliza
tion, we are getting more and more 
sick. Not only we, but everywhere 
in the world, people are getting more 
and more sick. The stress and strain 
of life, the competitive existence from 
birth to death, the problem of finding 
bread and butter—all these things are 
produced by our civilisation. In fu
ture also, we are bound to get more 
and and more sickness.

Diabetes and blood pressure are the 
direct consequences of the present 
civilisation. I would call them twin 
sisters. There is increasing morbidity 
on account of these two diseases in 
almost ail countries, including 
America.

I would suggest that a separate 
section or branch should be opened in 
the All India Institute of Medical 
Sciences to give prominence to this. 
This Institute should be started well 
and very good foundations should be 
laid even from now on. It should
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attract and give facilities not only to 
our talented young men, but doctors 
from all over the world should be 
encouraged to come and do reach on 
some of these very important and 
urgent problems.

Regarding some of our ancient sys
tems of medicine, ayurveda and un
ani, I have great respect for them. In 
ancient ayurveda, tuberculosis was 
described in detail Gold was si/jjgest- 
ed as a remedy for it about two thou
sand years ago Even now, m spite of 
antibiotics, we are occasionally com
pelled to use Myocrysm and Sanocry- 
sin. These are preparations of gold 
for the treatment of tuberculosis I 
would suggest that due attention 
should be given to research m ayur
veda and unani

You will have seen from the papers 
that theie is a new drug found out 
called Rauwolfia Serpentina In ayui- 
veda, it is called Serpagandhi This 
has got a very good name late>y m the 
medical profession Out of this, they 
are able to manufacture alkaloids 
which are very good for the reduction 
of blood pressure They are also good 
for mental diseases These alkaloids 
serpasil, Rescerpine etc of serpentina 
—have become very very useful re
medies

D. S. Raja: Alkaloids are not
not made here

Shrl D. S. Rajn: The raw products 
are gfown here.

Shri D. S. Rajn: Alkaloids are not 
manufactured in India. It is a highly 
technical process. The raw products 
are grown in India on an extensive 
scale m almost all the hill regions. 
I would like the Government to take 
serious note of this industry.

We have several programmes in 
the country: National Malaria Con
trol programme, filar la control pro
gramme and TB control programme 
and Leprosy control programme, and 
many others. They are well thought 
out Funds have been allotted for 
thue schemes but I feel that they 
n t  not sufficiently large. I know the

34ta

real difficulties of the profession and 
the people and I suggest that the 
Finance Minister should be more 
generous m allotting funds to some of 
these important items. Malaria takes 
a very heavy toll; fifty million people 
are affected every year. You can 
imagine the extent of the damage and 
the loss to the country by th« one 
dreadful disease.

It is true that the Government by 
its preventive methods have protected 
about ten crores of people and g;ven 
mass treatment to about half a million 
people It is good but still much 
more has got to be done on this mat
ter During the last war allied planes 
with sufficient quantity of DDT 
sprayed certain whole areas and com
pletely eliminated this disease and 
other mosquito borne diseases It was 
e'cti a-ordinary how they can spray 
those areas and kill these mo&quitoes 
I wonder if our Government could 
take this measure by spraying these 
aieas with DDT from planes

Then, about this TB control pro
gramme We have got only 24,000 
beds all over India which is inade
quate Some of the verv good reme
dies streptomysin and INH, a synthe
tic product—are bcng very effective. 
In fact, some years ago cases which 
were considered incurable, patients 
in advanced stages of TB, are very 
well controlled by streptomycin and 
INH Efforts should be made to 
manufacture some of these products 
on a sufficiently large scale m India. 
It is not possible to depend upon 
foreign sources for any length of 
time, especially for essential drugs. 
We should take note and create maxi
mum facilities and give maximum 
allotment for the production of these 
things in India

Thai about the leprosy clinics. 
Some institutions are domg very good 
work: Mahatma Gandhi Memorial
Trust, Ramaknshna Minion and 
Kushta Nivarana Sangha Mission 
lepers. There are about two million 
lepers and it is very difficult to col
lect these lepers in different asylums 
and give treatment to them. Sulphone
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drugs latterly are very effective and 
even very advanced ease* are marvel
lously cured in about a year or two 
years’ time. They are very cheap 
also costing about two anna* per day 
per patient or even less One tablet 
costs half an anna and two or three 
tablets would be ample Even patients 
in advanced stage previously thought 
incurable, have made remarkable 
recoveries if they swallow these tab
lets for two years or so. It is 
one of the recent advances in Medi
cine of which every scientist can be 
proud and every doctor happy

Shri Feroze Gandhi (Rai Bareli) 
Can it be used for flu also7

Shri D. S. Baja: No Sir The
remedy should not be more drastic 
than the disease itstlf as in the case 
of flu Leprosy which is claiming 
and disabling about two million 
people in India is a curable disease 
and can be tackled easily and effect
ively' The influc n/a epidemic has 
affected the lives of so many people 
There is no necessity to get unneces
sarily panicky about the disease 
After all, it has been there Ji almost 
all the countrus in an endtmic form, 
occasionally it sprouts in an epidemic 
form It takes only three or four 
days and there is some fever and then 
probably it leaves We should not 
get panicky over such a mild disease 
Hie Government is trying to prepare 
some vaccine in the Coonoor research 
laboratories I do not know how far 
it will be effective or useful because 
the virus changes its nature fre
quently If we find out a cure for 
one type, it changes itself mto another 
type by changes in mutation and this 
vaccine may not be useful I would 
ask the Government not to waste so 
much money and to go cautious about 
the preparation of the vaccine

I would refer to family planning 
before I conclude We are multiply
ing very rapidly and every year five 
million more people are added. While 
the birth rate has increased, the 
death rate has fallen and the average 
expectation of life has increased. 
That means that there should be more

foo ’̂ accomm°dation, travelling facili
ties' me(̂ câ  and other amenities 

this rate, by the end of the cen- 
tur/f our population, it has been cal- 
euOtted, will be double the present 

is, 74 crores Could we imagine 
a country like ours expanding so 
a idly? Could we be able—to pro- 

V1(je for the 78 crores of people? We 
ShQuld take stock of the situation and 

e more prominence to family plan- 
ning It should be done on a very 
enthusiastic and vigorous scale Every
body should take interest in this, not 
only Government but voluntary 
organisations and almost all the 
intjLll!S»ent people of the country 
^m ld become aware of the seripus- 
ntjS of the problem and try to tackle 
vJivwk Tol the,next.decade.this.tyro- 

will probably be unmanagable 
aod uncontrollable and there would 
j3C a cause for regret 

'The Second Plan provides four 
cr<?res for family planning I hope 
mtense research wi'l be done and 
C(Jfitraceptive and other methods will 

found out 

I have no complaint against any
thing except that we are not going 
w}th such zeal and enthusiasm that
2 would like to see m the implemen
tation of the programmes If you do 
yg, our desire for a welfare State 
^ould be much nearer than expected

Shri Easwara Iyer: Sir, I do con
jee  the competency of doctors and 
_>omen to speak on this subject of 
health

Mr. Speaker: Patients also

Sardar Hukam Singh (Bhatmda)* 
jje is not in any of these categories 

Shri Easwara Iyer: In fact, I have 
j^en suffering from a certain amount 
0f fear complex as to whether I am 
ipe right person to speak on this sub
ject of health but a look at my hon 
ffiend in the Treasury Bench on the 
pther side gave me some sort of 
^sistance

Coming to the subject of health, I 
desirous of pointing out as a lay

man, as a lawyer layman, if I may 
fty so with all respect, as to what I
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think should be the programme for 
the development of our national 
health. I bestowed serious attention 
on the report of the Ministry of Health 
for 1956-57, and I cannot deny that 
we have made some progress in the 
matter of health. But, to me it appears 
that regarding certain aspects of the 
matter we have to nuke a different 
approach, particularly regarding the 
question as to how we should tackle 
the problem of disease.

Tackling the problem of disease 
falls under two main heads. We 
employ drugs which are preventive 
or curative. So, diseases are either 
prevented or cured; there is no third 
way of dealing with a disease. Pro
bably, the conservative cynic might 
be tempted to say that there is a 
third way, tackle the disease by an
other drug, and that is by death; that 
is, by the non-application or wrong
ful application of the drugs.

On the question of drugs the science 
of medicine has, I understand from 
the hon. friend on the other side, 
made strides of progress during the 
last two decades Certainly so. Anti
biotics like penicillin, chloromycetene, 
tetracyhn and all such things have 
come to effectively combat the dis
eases.

But the question still remains, Sir,' 
as to whether these drugs, these 
essential life saying drugs are avail
able to the ordinary poor man. The 
sale of these essential drugs are still 
in the hands of private business, and 

, when a patent medicine in the name 
of Lederle, Parke Davis or Sharp and 
Dhome come for the first time in this 
country, we find that they are offered 
for fanciful prices. I remember a time 
when penicillin was first marketed. 
Hun  it was not available for even 
Rs. 80, that is in 1950 or 1851. When 
chloromycetene first came into the 
market, it is very useful for typhoid 
and various other ailments, it was 
not available for less than Rs. 100.

Still we find that the sale of these 
drags are in the hands of private 
bminff* Even though we find vari
ous firms offering them at corapete- 
tive prices, we find, as a matter of

fact, that these drugs are not avail
able for the common man, or the 
ordinary poor man.

Shri D. S. Raju: It is only one 
rupee now.

Shri Easwara Iyer: I certainly1' 
know that But, when these drugs 
are out of stock, when at times of 
necessity like the influenza epidemic 
or other times a private businessman 
can find a way out of the situation by 
concealing the stock and boosting up 
prices, these drugs are not available 
to the poor man.

So, I would suggest, as a matter of 
constructive suggestion, to our Health 
Minister that he must have some sort 
of a control over at least the sale of 
these essential life saving drugs. He 
might answer me by saying that we 
have got the Drugs Control Act But 
the Drugs Control Act has no control 
over the sale prices of these essential 
drugs. What I am suggesting is that 
at least with respect to these essen
tial antibiotics they must develop a 
public sector. If that is not possible, 
in the alternative I must say that we 
must have a control over the prices 
of these antibiotics, otherwise the 
common man who is asked to elect 
between cure of the disease and death 
has no option.

When I am on this question of drugs 
I am tempted to say that in this 
country we have various laws. Of 
course, speaking as a lawyer I am 
saying that we have a number of 
laws to control the quality of drugs 
and the standard of drugs. But, I do 
not know as to whether this Drugs 
Control Act provides for testing the 
components of every medicine that is 
marketed, and also the efficacy of 
the medicines for the purpose for 
which they are advertised. We find 
that products are marketed professing 
to cure so many things. These pro
duct* come forward with a good load 
of literature and the suffering man, 
unhelped by the professional man, 
reading these advertisements con
cludes that he has found a panacea 
for all his ailments. We* find that
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these advertisements proclaim to the 
world that the product 1* a simple 
remedy for all ailments. Have we 
got a law, or have we got the machi
nery to test the components of each 
drug that is being marketed to see 
whether they are really efficacious for 
the purpose for which they are adver
tised?

I remember to have read a law in 
America, a Federal Law. I believe, 
whereby it is provided m America 
that before any drug is patented and 
put into the market that drug must 
be submitted to a central research 
laboratory, a huge laboratory the 
kind of which we cannot afford to 
have, where these drugs are tested. 
The research workers there examine 
the details of the advertisements of 
the drugs to be put forward m the 
market, and see whether they are 
really applicable for the disease to 
which they are to be applied. This 
is what they do. If the research 
woikers come to the conclusion that 
these drugs are spurious, then they 
ait' not allowed to be marketed in 
New York. There is a proviso, and 
that is the hard part of the job The 
proviso says, even if they are found 
to be spurious and unfit to be mar
keted m New York, if those goods are 
marked “for export only", then they 
can be exported. We find some of 
those medicines eoming here and 
widely advertised

So far as these Knox products are 
concerned, we find a lot of advertise
ments coming out, like cystex for 
kidney troubles, mendaco for asthma, 
hynox for blood pressure........

An Hon. Member: Okasa.

Shri Easwara Iyer: I have only 
come to the Knox products. These 
thingB are not allowed to be sold in 
New York In fact, this medicine 
mendaco can be sold in New York 
only with the caution administered 
that it is dangerous for children under 
seven years and cannot be adminis
tered to T.B. patients. I do not know 
how many of our professional men 
know that But we find sometimes 
this mendaco for asthma and bynox

for high blood pressure prescribed by 
various doctors. I am not disputing 
the efficiency of professional men, 
but sometimes these men do prescribe 
these things as though they are 
effective remedies

The question is whether we can 
afford to have a central laboratory 
and prevent the import of these 
goods, otherwise America would find 
that India is a good place for selling 
her spurious goods I would respect
fully submit that we can effectively 
check them if we can make a law 
whereby it is said that any drug 
which cannot be sold in America can
not be imported at all; if it is mark
ed “for export only”, it should not be 
imported at all This is one point 
which I would respectfully submit 
before this House for the considera
tion of the hon Minister for Health.

I have so many aspects of the 
matter to deal with, but for lack of 
time I cannot deal with all of them. 
I have to deal with the question of 
public health, which is of utmost 
importance Here we deal with the 
preventive side of the disease We 
have got so many complaints regard
ing the manner m which the problem 
of public health is tackled In our 
country, the mcft important aspect of 
public health is the problem of fresh 
water In fact, m the coastal lines 
of Kerala State, we find water every
where, but not a drop to dnnk So, 
I would request the hon Mmister to 
pay some attention to the matter of 
fresh water problem m^Kerala State

Then, there is the question of sub
sidy for the control of leprosy in 
Noornad in Kerala State. We have 
got a leprosy colony and I understand 
this year there is no subsidy given for 
that centre. I would earnestly request 
the hon Minister to consider the 
claims of this leprosy colony. This is 
one of the biggest leprosy centres in 
South India.

I have also to point out that the 
system of training auxiliary nurses 
and midwives needs a complete reor
ganisation. The target figures show
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that we must have at least 6,000 peo
ple of this kind before the end of the 
Five Year Plan, but we find that Vfery 
little personnel being trained. We 
must examine the reason why we are 
not getting enough trainees. My sug
gestion is that it is because the pay is 
very low and the medium of instruc
tion is English I find in most of the 
States the medium of instruction is 
English and women, who have passed 
out of the fifth or sixth standard and 
who are being trained as auxiliary 
nurses, an not able to follow the 
lecturis that are given Therefore, I 
earnest!* ioqu"«t the hon Minister to 
tons dor the problem of training of 
auxilurs ..ui cs and midwives and to 
gi\ e more m- nttvo to the trainees

With rtgiid to the indigenous sys
tem of medicine, which has been 
referred to by the hon Member who 
spoke l.i t I must âv with respect 
that the aMopithu. dot tors have deve
loped a of allergy towards ayur
vedic v ud hak ms or homoeopathic 
doctor*? Thi-. allergic attitude towards 
the nd'gi’nou« system of medicine 
shou d st 3p There is nerd for more 
collaboration between them and the 
Ministry should provide facilities for 
collaboration and consultation between 
the ayurvedic doctors or hakims or 
ddha vaids and the allopathic doctors. 
I am told in China there is an aca
demy of Chinese medicines to develop 
the indigenous systems of medicine I 
am also told that even the best allo
pathic doctors who have got special 
qual'Acations and who are specialists 
go there and have consultations, dis
cuss matters and find out the efficacy 
Of the indigenous medicine. The need 
for standardising and testing the 
Quality of ayurvedic medicine is also 
there. I do not deny that

There are spurious drugs in ayur- 
Veda also coming up in the market 
nowadays. We have to test whether 
they conform to the quality or can be 
affective for curing the disease it pro- 
f»sms to cure. As a matter of fact 
Instances art not lacking. We And 
jjBMft in die market--! am only citing

an example—there is a rasayanam 
from the south called karumkontnffu, 
rasayanam, which is Mid to be an 
extract of the elements of the blade 
monkey. But from the quantity of 
tins rasayanam that has now been 
maketed, I think that if there is any 
element of the monkey in the rasa* 
y.inaro, the whole species would have 
been extinct by this time.

Mr. Speaker: Nobody takes excep
tion on the ground that it is cruel to 
animals.

Shri Easwara Iyer: I am not'aware
of it The p,l<inds or the adreftals of 
the monkey are supposed to be the 
component parts of the rasayanam I 
do not want to elaborate it

Regarding anshtams and asavams 
also, we And that their important com
ponent parts are honev and other 
costJv  medicines These are being 
marketed with jaggcrv watci In the 
kastun rasayanam also, we do not 
find anv kastun or anv element of 
musk These are the spuuous drugs 
that are marketed and the suffering 
man is really cheated So, even with 
respect to a1* urvedic medicines, I 
would say that we must have control 
over them, t< s* th»* qnilitv anti stand
ard of the medicine before they axe 
allowed to be marketed. Not to 
speak of the navaratna kalpa which 
contains the extract of nine gems and 
which is marketed for Rs 2. I do not 
want to enter into details because ot 
want of time. I only say that while 
the need for collaboration between 
ayurvedic and allopathic doctors is 
very high, there is also the need for 
standardising the quality of the medi
cines.

I want to invite the attention of the 
hon. Minister to the problem of ayur
vedic doctors m our State, where it 
cannot be denied that this system of 
medicine is highly developed. But 
we have not got the fsdlity lor 
research work or post-graduate work. 
So, I would request the hon. Minister 
to consider the claims ot Kerala State 
regarding ayunreda.



549& Dsmands for Grants 27 JULY 1967 Demania far Grants 549*

Again, there is one branch of Ayur
veda which has not come up for dis
cussion or consideration, namely, the 
system of bone-setting in our place. 
We have got experts in bone-setting.
I have come across cases of bone- 
setting successfully done by these 
experts where allopathic doctors have 
failed miserably.

Mr. Speaker: In Puthur in the 
Andhra State also it is there.

Shrl Easwara Iyer: These people 
are not encouraged. I am to'd they 
are proceeding on some scientific 
basis, probably handed over to them 
from generation to generation. They 
have made a good deal of study about 
this matter and they are experts in 
the line; I would submit that this sys
tem, particularly bone-setting with 
massaging, should be encouraged. In 
the allopathic system, bone-setting is 
done by putting the bones together 
and keeping it at rest for a number 
of days; this sometime*; fails These 
experts, I am told, do the bone- 
setting and do a little bit of oil mas
saging This method of bone-setting 
is very remarkable These things 
which are available are escaping the 
attention of our Health Ministry.

Regarding control of malaria and 
fllaria—of course, my hon. friend said 
it is control of malaria, what we want 
is total eradication. It is not merely 
control. We have reached a stage 

"when we must say that India is no 
longer suffering from malaria, so that 
there need not be a control over 
malaria In fact, the World Health 
Organisation is extending its help for 
the eradication of Malaria. As regards 
fllaria, I must say that my State has 
not got the help which the people of 
that State deserve. In Shertalai and 
other places, we find fllaria in abund
ance

Before concluding, I must make an 
earnest appeal to the members of the 
medical profession. I should not be 
misunderstood when I make this 
appeal to them. This is one of the 
noblest of the noble professions. We 
do concede that But, they must 
engage themselves as citizens of India

with the responsibility which has 
been thrown upon them in a spirit of 
self-sacrifice, and serve mankind and 
be prepared to go to the villages and 
rural parts without caring for the 
remuneration that they may get and 
try to build up India with good health 
and prosperity. If they do so, they 
will be remembered for generations.
I should say that amorg some of the 
members of the profession, pecuniary 
considerations are even now prevail
ing. That ib why I am saying that 
the medical profession is one of the 
noblest of the noble professions in 
India for serving mankind and that, 
they .should realise. If the Minister 
of Health would agree to .provide 
refresher courses for even the medical 
men m thr profession, by which they 
arc aga.n and again reminded of their 
duties, I would say it will serve the 
purpose.

I have got so many points to stress. 
I do not wish to take more of the 
time of the House I will utilise any 
other occasion that may come to me 
for taking up this aspect of public 
health.

Mr. Speaker: Shri Bbagwan Dm 
Misra He is an Ayurvedic vaid. I 
called an allopath; I called a patient; 
now I call a vaid

Shri Easwara Iyer: I am in good 
health.

Shri B. S. Mnrthy (Kakinada-Re- 
served-Sch. Castes): If every patient 
is like Shri Easwara Iyer, there is no 
need for a health department to exist.
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^Wf w  *rr? t , 3î r *rp *p*forr tt

*wr«f $  , fJT *rr ffar* # rr finrnr

*r iresRrr sn r̂ 1 1 q$*

^§wrsfrr%$ «fr 3*r % 

*i* «pwt f t  jNt ?r^nw ^*rrfr*n 

4Nr arwr *ft t 3?r ir 

fiwnr n « 5 t*T *r  fan  |

^prnf^ %  *n*r A *(&• 

fan «qpr pur w t«tt 1 «rn 

T *  ftnmr ito '3*r»t trw$ vr

■pwi *vt  ft mfrr

w iw t # irHt # Tf# wwrt % ’ftw  
«wtrf1 ^  m  « ftr «pr wt% m w *  

vtx  ift j j f l  «rf*nt <tww w i % i 
»rNf if ft ĵnr ift vfinmnc vnrr̂ t T(pft

$ 1

>ppT ?n*r firfaw r t t  vnmr 
f m  1 1 «nft f  ?r ?n=f«T #  *n*p#hr 

*ww ?r trnprtW imtcwt 'Ww 
m  ftpp ftw T » ?pn^: i t  o t r j ;  #  

ff\ tmrifftrv i W r t  «̂ V ĵb, vrt 
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Mr. Speaker: Shri Dasgupta

Before the hon. Member begins, I 
would like to say that I have receiv
ed as many as 16 names. So far I 
have been able to call only three. The 
fourth Member is now in possession 
of the House. Is it the pleasure of 
the House that we may extend this 
time by one hour? Two hours have 
bqen allotted. Some people go by 
economic considerations, but other 
considerations are also necessary 
The Sub-Committee have allotted 101 
hour.s for the entire Budget but they 
have g.ven onl> 2 hours for the Health 
Mmr'rv, and a few hours for the 
M  n>slry of Education I feel that 
hereafter there must be a full day of 
five hours for each of these subjects, 
they are the nation-building services

Shri Radha Raman (Chandni 
Chowk) Health is an important 
subject

Mr. Speaker: Time after time,
external affairs come up; that has 
already been accepted, on various 
other considerations, that has become 
the order of the day But these other 
matters which are really useful to 
the public are thrown into the back
ground

1 am sorry I did not bestow suffi
cient consideration on this I merely 
accepted the Sub-Committee's recom
mendations But I shall extend the 
time for the Ministry of Health by 
one hour, whatever may happen with 
respect to the other Demands

, Now, Shri Dasgupta Hon Members 
may take ten minutes each.

Ihese are like lint-class pills of the 
present day.

Shit Dasgapta, B. (Parulia): 1 am 
a new speaker Shall I also have only 
ten minutes?

Mr. Speaker: New speakers will 
put everything into a nut-shelL

Shri Dasgupta, B.: I want to draw 
the attention of the House, and espe
cially of Government to the food 
adulteration that is going on in our 
country I think that is one of the 
most vital problems, which has not 
been given the proper attention which 
it deserves.

Food adulteration has reached such 
a stage in our country that practically 
it amounts to slow poisoning of the 
nat on or killing the nation or eating 
into the vitals of the nation If we 
arc not alert, if we do not take ade
quate measures to prevent this, if we 
ignore the importance of this, then we 
sha'l be a paity to killing the nation; 
we -hall be a party to bringing the 
nation to a stage where it will be 
imposs ble to have a healthy nation, 
whatever be the tjpe of food we may 
take

It is needless to go into details 
regarding adulteration of food. We 
arc eating from morning to evening, 
but I do not know whether we are 
eating soapstone, or whether we are 
eating arziman, or whether we are 
eating particles of stones And there 
are so many diseases prevalent, such 
as diseases of the intestine, diseases 
of the heart, and so on and so forth. 
And there are so many medicines, so 
many doctors, so many specialists and 
so on; there are also the Health 
Departments of the States and the 
Health Ministry here But the adul
teration is going on freely in the 
country just with a view to bringing 
profit to that section of the popula
tion, for whom profit is the only 
motive

I may cite to you one instance to 
show how this adulteration is  going 
oa in the cue of evan rice. We can
not just get pare rice. I know bow 
big farms mix particles of stones in
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the rice that they sell They adopt a 
very ingenious method tor this pur
pose. They put an iron pipe into the 
rice bag, and then they put rice 
around that iron pipe, but within the 
iron pipe they put a few aeers of 
particles of stones; then, they slowly 
lift up the iron pipe, and pack the 
bags like any other bag. If anyone 
wants to see the quality of the rice, 
from the outside, he will see that the 
rice is pure, and quite all right But 
when the bag is opened and rice is 
spread out on the floor, it will be 
found that it is a mixture of so many 
particles of stones with rice. It is in 
this way that we are taking adulter
ated food articles.

I want to draw the attention of the 
Health Ministry in particular, towards 
this because it is a very vital prob
lem If we cannot prevent this, then 
I am afraid that we shall not be able 
to have a healthy nation, a nation 
that can really deliver the goods not 
only to ourselves but to the world as 
a whole.

Even the laws that are in force in 
our country are not, practically speak
ing, adequate enough to prevent this. 
In other countries, I think there are 
much more stringent laws than in 
our country There should be a law, 
and there should be some measures to 
take adulterators to such tasks that 
the punishment awarded to them will 
be a sufficient deterrent for others. 
In my opinion, food adulteration is as 
bad an offence as killing a man. If 
there could be the punishment of 
hanging for a murderer, I see no 
reason why there should not be 
similar punishments for that section 
of the people who are indulging in 
adulteration freely and killing the 
nation every minute. I would urge 
that there may be special laws in our 
country which will enable us to pre
vent food from being adulterated. 
Let there be an assurance that we 
can get pure food. Let there be such 
arrangements that we can get pure 
and healthy foods, so that we can 
ttre healthily and live long.

I now come to arrangements for 
the' medical treatment of the poor. 
The arrangements that are there at 
present are such that they can be 
taken advantage of only by the 
wealthy or by that section of the peo
ple that can afford. But if we go to 
the villages and see the condition of 
the poor people there, we shall find 
that only five to ten persons out of 
the whole population can take 
advantage of those arrangements for 
medical treatment

We are speaking of Ayurvedic 
treatment, and we are speaking of 
various other kinds of treatments. 
But what can the villagers do? The 
villagers cannot afford to call a doctor, 
to buy a medicine; he just cannot 
afford it. If there are no elaborate 
arrangements for giving free treat
ment to them, it is but natural that 
these villagers will be dying, and 
they are dying like anything, and 
they are suffering like anything. I 
would suggest that a proper scheme 
to facilitate medical arrangements for 
the poor should be drawn up by the 
Health Ministry. I know that such 
arrangements would require finance, 
and experts too, but I believe we can 
do something in this regard.

Here, I might put forward one use
ful suggestion. If it is not possible to 
arrange for allopathic treatment in all 
the villages, then we can at least 
arrange for homoeopathic treatment, 
for that is the cheapest treatment that 
can be given in the villages, and that 
is something which the people also 
can afford to have. I can cite to you 
the experience that we had in the 
Purulia District Board When we 
found that it was not possible to make 
proper arrangements for the people 
in general, we from the district board 
started homoeopathic centres, and 
appointed homoeopathic doctors and 
supplied homoeopathic medicine. From 
the statistics collected, we found that 
at least 90 per cent of the people had 
takep adavantage of those medical 
facilities, and they had some treat! 
roent at least.

We have no treatment; we have no 
medical facilities at alL We have
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nothing af the kind. We go to the 
quacks. We in the villages are com
pelled to go to the quacks. If they 
do sot go to the quacks, they are to 
die without any medical facilities.

80  if we want to rid the counry of 
quacks, we must make arrangements 
tor treatment under allopathy, homoe- 
pathy or Ayurveda. It is one of the 
duties of the Ministry to see that if 
allopathy is not possible in a place, 
there should be homoeopathy there. 
Let homoeopathy be recognised. Let 
homoeopaths be trained and let them 
spread out in the villages so that at 
least the villagers may have the 
consolation that they had some 
medical treatment that could cure 
them. Let them at least feel that 
they have been treated. This is a 
long subject, but I do not want to 
encroach further upon the time of 
the House.

Shri Fnunathanath Banerjee (Con- 
tai): I do not want to speak about
medicine and hospitals, but I want to 
deal with the general state of health 
of the country. I know that the health 
of this country is deteriorating. The 
test is this. Our young men Who go 
to compete in the Olympic games on 
different items generally get defeated 
there. Only our hockey team has 
come out successful. Even their 
standard is going down day by day, 
and it may not be long before we 
see them also defeated in the 
Olympics.

Now, what is the cause of this? Not 
only outside India but also in India 
we see this, when football teams 
from other countries come to India 
and play against our teams, in West 
Bengal or elsewhere. In football, at 
least West Bengal has got a good 
name, but it was miserably defeated 
by the Russian and Japanese football 
teams. The Russian and Japanese 
teems defeated teams of other States 
also. This is a shame to India, that 
her teams should be defeated at the 
hands of the Russians and Japanese 
in her own home.

W e must ted oat what are the 
causes of our defeat Than we shall 
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be able to take proper steps to 
improve the health of our boys and 
girls, the young men and woman. 
Then medicine will be less necessary 
and doctors also will be less neces
sary.

In this respect, I think the Health 
and Education Ministry should col
laborate. Government are taking 
measures to see that upto 14 or 15 
years, there will be compulsory 
education. The education department 
has a great responsiblity in improv
ing the health of our boys and girls 
so that with improved health, they 
will be an asset to the nation, instead 
of being a burden to the nation. Now, 
how 4o improve the health of our 
young boys and girls?

One hon. Member has said that food 
is a great factor in improving health. 
Most of our students who go to 
school are from the poor and lower 
middle class. They are the very peo
ple who serve the nation in ail 
departments. The care of these 
children going to school shoald be 
the concern of the education depart
ment. What do I see now? I see 
little boys going to school with a load 
of books on their back and not a 
morsel of food in their stom&ch. The 
parents of these children are not able 
to pror/ide them with food, what to 
talk of balanced food. They cannot 
provid* them a full meal a day. The? 
cannot spare it 1  think in every 
school Government should rrovioe 
funds for enabling the school to give 
to all the students at least one good 
balanced meal so that their deficiency 
in food in their homes may be made 
up.

Next I would like to daw  your 
tttentirn to the health ef the women, 
folk of our country. I cannot speak 
for other States, but I can speak 
about West BengaL There the health 
of the womenfolk is greatly detenor* 
ating They excel in music and 
other artistic attainments, but their 
health is deteriorating. They have 
got a sweet voice which we may 
compare with that of the cuckoo of
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the gnglMi poem, hut their health 
give* cause for concern. What will 
be the condition of the Bengali young 
gfcris if this continues? X think the 
State Government are taking aom« 
steps. But I feel that the Cent_-nl 
Government should alio look into it

I hope the family planning scheme 
is going on. Someone spoke about it. 
I have been told by one of our 
experienced physicians that generally 
healthy fathers and mothers have 
leas children than weak fathers and 
mothers. I hope if the health o( 
parents is improved, the burden of 
family planning will also be removed 
from the shoulders of the Govern
ment

I hope our young men and women 
will be healthy, strong and robust so 
that they will be able to shoulder the 
various responsibilities awaiting them, 
and we shall see a happy and healthy 
country.
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[ct~cr ofct!~mr lTjifq]
iffif ~ 1!ffif~ ?ir fifi f~~i 00 :prw~~<i ft;Q: o"ti!i ~rcr;;rr+T~i{t~I +rn:
i!ilfcr;fmlifz;rm, ~~'q"~m.r<if~,

'"
~Wf~ifi <IT lf1,;:fr 'q"n: ;f~f,fr 'liT

f;;rJfi 'lif~,~fcJ;;:r 'iT ~~ +TT T~f;ffz;r~T
~ m;;-iITU ~ ~ fu~T I \:F~

f~~aTf;pft ifiT~~~f·.'fiT 9;ffi<1r ':OT<':T
~T~ m+r;f <§fr"fr I 4' '3~ 'liT t:!;'i>~'-c:rm
~ltifT ~if 'fir ~;;rrijfa~'G Cf.~ ~,jFI'T
'0 • • ..:;

~. ~ crrflfi ~ij" 'fiT +r~+r ~T fifi f;;rn
~;;;r ltii 4' f:;;r~','~ W ~ :a-~ ifr{ iT
~r Cf1ff~Jll ?ii I 'fiip;' ;f fm.9T :

"We are unfortunately not in a
position to assess the real value
of these indigenous systems of
medical treatment as practised to-
day as we have been unable, with
the time and opportunities at our
disposal, to take such an investi-
gation into this problem as to
justify clear cut recommendations.
Yet, with its present resources,
the western medicine, can only
provide a part of the country's
medical relief. Not only this. The
programme projected by the
Committee on Health Survey
and Development will take a
period of about 40 years to
provide full relief, and will
cost the country an immense
sum of Rs. 362, 99,00,000 non-
recurring and Rs. 601,82,00,000
recurring in the first ten years.
The ring and Rs. 601,82,00,000
recurring in the first ten years.
The Report of the Health Survey
and Development Committee
gives the number of qualified
graduates and licentiates of the
Western system in 1941-42 as 47,
~24 in the then British India,
which works out to one doctor
tor every 6,300 of population. This
is in great contrast to one doctor
tor every one thousand of popula-
tion in the U. K. This unsatis-
factory state of affairs becomes
all the more alarming when we

served in each province per
medical institution, i.e. hospitals
and dispensaries put together."

4' ~'U 'fiT >iT<: ~!TIT ;;-q:r ~;;r ~
~, ~fcf;;:; ~ '3f~ ~ <fj'{ tI'<fi<:iT ~

fCf) ~ ~ ~ ~ f<fj f~ -sT'mf lf~ ~.

~ ~. ;q. cr.+r ~ cr.+r IS ~ !fir 00 ~ T ~
~ ~', f;rn ~ liT~ ~ ~ f<fj ~;:; q: ~
~ ~ ~~fr~ 'fIT'TfCfTq: ;:;~l '3ffar I
~f;f "!G'aT 'fiN ~ 'TfCfT'fir Cf'{!fi
~r CJfr~f<Vl' \ifOT ~ ~ f'{q)i f~r ~
:fifa -rf iJ':r;Hc 'fir mzcr' ~z;rr I 4' ~'U;:;r
f~f q:'1'~ ;;rr;;r '9"IQm. ~f'Ff ~rcr;:;
n 0 crt ~t:!; \ifOT ~~hrT;f lf~ '9"IQT f<fj
~ tn: 1f1T;:;r ~R mq~T~ f~
'fiT ~ ~1~ I ~f'M ~ crql ~ iifTG

~rtf'! ?e;~ ~ ~ ~r iJ'<I'.=hrc ;f ~
ll'111m ~ ~ f~ I W ~f~
~r ;f liihrr f~ 'fiT ~ tn: '3ff'U

~ ~~ f<fi1fT I ~.'q"~ <fj'{'iT ~ ~

f<fj f;;ro- '~ ~ 'WG'l: n 'f;rg~ ~r
;;rra-r ~, ~ ~~ iT fu°,:f. ?~+ra ;:r~r;;rra-r,
~ ~~~ m' f~+r t!['~J'i~m
i{f~ ~~ij" ~. F t:!;Cfi'~r:i1ifClT~T
iifT?fr~ ~n:m ~Of <1lf Gffif ;:;~ f<fj

f~r~WH ~ f~R+T m:r~~~R ~;rr;:;r
~ 1;jq.~T;lmi ~ ~ <§f~ <1l'l: fGt:!;,~ l;T
Cfil1 1ifflf Cfi1:l iT 'limT~ 'fir I ;;00
~ ~ f<F ~ =mq:~ CJfr ~
~~~ 14'~~ifrnCf>1'~T~ f<F~
if.rrr~~m~~~rm
~ ~ it'1Tt~raT ~ ~ ~ ~
~ ~r!flcfr ~ tf?'mr ~ I ~-
lfJ"iff ~ ~ l{ ~r11~ ~ ~ ~ Tf'ff
~r~~~ ~~m.n~ajl«1 ~r ~
~ I if( mr ~n~iG' 'fiT m<J ~f~
~ m+r;lm <fir Cf'RI' ~r ~~~
<fir ~ ~ ~ ~ am: l{ ;;n;rnr ~ f'f>

,
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w n *  f  w q jf a  fa n * *  fn p r q r  

1 art <srr»r 4 <h*r *mpr 
*r# g 1 # Tfirn 
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r r ? w T t f t % a i f ^ w f » t v ^ r * t X t  
I  3Nt ftp *HS* lit ^  VT V l%  I 
W t t |< fe R *» !T ftw t I 
V T f ^ t  I

'ftfa&vrtft (T im re*):# W ^  

W t^ f t  i

‘tot stft wm mH :J t » |t w t
«TTS flW^P |  % #f*»*tw£*t H t  

t ^  ^  ♦nr |  ftp w ffc  

vr ^ rrtt ^  fcfitat f t  1 mtt 
« r ^ r  | » ^  w w
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fffih r s m  *r a  *rrfa j 
ftwwr, 'ffiRr aft % tfwsT̂ r 

sp rrW r »

«rr* 3  wt afrft % iitt*  anw *r?

m v ^ t f W u i V T ^ F i y r  5  w  f m  i 

M l*  $  *rw vj( «ftr x\ xz inipNr 

*t qnfiirife &  vt ftnt g i aw wft

<n*$3fe >»rrf3n? *frar$?ft s*rr* s m

* m * n :  T *r f o n  ^ tr tt  ^  i 

^ r ftrvftw  tn^fer^nr^ft 

^ftr$^*n ftt1 ’tonrr

*f ^v»n srrar m r  * r f *  forar » r t  «rr i 
* tmw St b̂ftt ""fT̂ n f  fc **w *r 

f ^ h n  ? w  ?r^  f^ r r  *rar i 53?

<nr v fk  <ftr

y n f& pg s rfr qftart ^  fa<r 0̂5 
* * f a r  t w t  w r  |  «frc  fare  w tt* 

* w r  w^flhr, ijrcnft, *ft*
f a O f r t i  % ftw  T«rr to t t  i *  ? * 
w ttg  f qrw a l *  «p ^ t T«rr »nrr 1 1  ^  
t^WPntP- ^gVHTTT ijRT t o  ? I

*n3nz **r wwt <fo?m *r  ww

$ h fk n  *rnr & t  *  ira?r *ng t  fa  w r *w  
<&b% r c r  * •  3r<FT?r sr£ g i u *  *th t 
arr ’ypr g fa  ftwftpr ^ =fre <f ?rr 'r 

?> ̂  t7 t *: wm m itr 

fw  R w w rn Er m ^ r v t  *m *i *r?r ^
$  fTC? % ¥ fR T  JRT5T 3fT?*T I fTOpT,

fBWT aj*rw '  s*rrfr f»r? K  ’f h t r i  nr i 
h t h  «gn » w <tt fir qg q #  ^ a r r ^ i f
% *fr<hrr * t p t  ^  $ » *rc
* w  # £*? %■ * nr A  w <  *  j b f t  w t t
^fNr fift STPr ?nfr w afirr w w  wrg- 

tfirfr 4itf*r*r vpnr v .  *nft i itff 
H*rpfr %tt* f t f i r ^ ^  ?  P w  

«rsr<r «rft r̂<ft, vft rf> m fri$s 

^ n p r ^ f i w n v  i ?rrf f ^ t  if r

4sh  M W  mt*mT m 'f n $ % f a r  

W*bwv wtiwti im r

’ |*rT f  f a n f t  *fiflm v rm  \  ^ 1 #  A

<T* *ir ftflr $  i A w t *t*T ^puTjJ

fV»H5 Pnrm  Kff{ftr̂ <iv  f i w t «  

ftr  ̂rft5r *r* vrfWf vt f*m«r W  lr 

f^f .̂ s tt w t t  ^  ?TWT I 

«rrtr TrwzT r̂rf̂ rPT v4t »rnfr A rm 
»PRTfswTrrra jTWTirtfnT 

i  fv «Twft ?fr w  tr*fit It «nflT 

trrnfr im  % ftw rw r w ar  s.wrr 

*[ft^r f i x m  v m t  f^rr rrnr 

v t w h t  t  ^  «n^r ?ft * r q  % t *z

«rrtT#* $>T, «|VVT ^  ^.TT^, «F

z«rv ? ifT ,^  vrr^vnfir <

<rflHn TrpHTftrRrft*r%*rr iwnnifftftr®’

t " %  fW  W W  f  ft »tf

TWT srfPCrsrT ft OTfT W R T  3ST

iw w t  f , *jft^ «rrw o t t

3*r?r sr^^RniikT^nm T^ ftsnprn 

TT T̂*r 5TTT*rf5nT ?ft*TT

vrrwnr 5^*ft Pst%«tt

ftrt %  amfr JT(t urtr « m  W t

*rwt i t w n r  

%  5ft*ft f^rr far fkf s*tnr sf » 

w «R tt?T T ^ C r,TT ^ ’'rtfwrn 

«p[f*P! rr *rmwT ?TH -

v*t f^fra; TT Tpqrn ipr 7>n i «r?$r m

ter j«n r m  * w ^  far 

^  %*mr 3*r^*p’ 3mirrg?w>r

i qr# w  iff *nftT!Rr 

A i wnrfpgwrsT «r 

m®rRT vrvpfr ?oc to t  ? 

irr^r f̂r vRvft vm
*n«rf i «n<^r rr «wwt %

<RjiWT35T»n:%|? A ^ r fir^T«rgf yt

^ T O P i W ^ m j f v i w  C o n tr ib u to r y  

H e a lth  S c h e m e  rr  i | » r  j i j  

w N ^ < r  ^frrq ; ft^rt

ft? ftwwr *  it» w

vt fwnwr 

f t wf t ww% w m  fnw rvw ri 

A aft r̂rfUT f  f i  wr w* «ft »M*fe
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|  tortf fipn orrr 1 

w ftwwr%?m f »nwrtw<pBftwTww i 

wfrotfNr ft*v p *xm  «wf flwr 

*rnr *nnrt fairrftwnprfa*ri

%m  f̂rr n^hrr flwrrftw fa 

%  frrq- ^mr ftrczrow q s m tf  

«fWf I Hffj

ftr fasft «** ftrcz*r «fT ;> sftwnpr forr 

wit 1 A  «fTfmr g fa am  aft w n  art 

«unrn «ar fircCTravt 

firtri WT*nrnTTtfrffTq»«n*r 

w  ?rv wpt faTO tfrrcrar ftsrr* *  

*r*r> *?t vs x$«f m w r n

*w t  $ f a  *rrr amft *nf?r«fr v t  v *
«rtr s«r HTffinr vt, 3ft fa vr fcr v7

<T*T*TT f , ^Cr s i  * *T?ff

^ r r  fa *rnr t^r ^  spt

vfffvr.Srfasr 3ft *t Tt antf ip«iir |, 

sifanpT |, tftr

v * 1 *«r *  <£u v w  ^t mm
$, * W  »flT «ft TfT WTKT

iw r  mi vc n m r  ift * **r fcr v'r 

^tfr, ?ft «ftr> *r>, ftr^nw sred 

f̂irarf %  W5TW, ftpr «tr v^rsrnr *nrr 

^(f $t f l w  |, aftr f e r  »jrir f , vrf

tft ^P* *T?T %  ^  tTM ^TT J if *T3f

v^^RrTjfftrTK^fiRnTff*T^!r % 

fa T t jw *  1 1 fiw ?re irf^nr vr vt*m 
it i t r  $\t> | ,  ^  w t  ^uaf wrc
fkj arret f  1 « m  *?r ^flrfrar vt *f«r- 

*h t  *f* vr ftm arnr, srt pr ^ r  vt 

fti >ft «r£f finrwT 1 ^  jsfrr

<n^ $> % tct v> arr Tff t » f n t  

Sur n 5* <$v fa w  v> *»nrfe f, 5?: 

<ro$ qfiwrRw q^t «r fair ^  «rr 

W 3ft|i w nr^nw r^ f  ftrfffin^^ 

«rm  vt anrnn jm  f  1

^r  v> ■’R'fr^TTftm 1 

<nrc |*r «r W  ̂ r  vt w  v w t  t, ?ft aif 

flf̂ rror w t r  | ft r ^  fft ^  w ^r  

{, & iftwyf ̂ v w w w n

mwf? i n r  *«r ift  aft aft *r%$ t ,  ’t o  
wjw wr%lrw<«T<t^lrarx#  

t  r4  *R[ «nf vstt ^uprr jf ftr «n«r 

n^%vw #fm »filr«rvrftwi«ftT ’naf 

v r w n w  fVpr ,iwt f,%ftwr vfW <r 

TTOW, ftpnfr ?ft*T W r t l  <?WIT 

^ | ,  «wf ?w *r<ft u m  1 1 wiw i w

r̂«ff 4 ftmw

F r c m  ftm  arm 1

w r ftm f 4  ftr< *$ t w i t  
^5fT 5  Pf ^r i?r W r b t  ^iftr 

ft  ^  vr )wnff «t, aî t # 

$ , iq^rrrvr ft

w ^r ltw t , &r*t 9{tfHT ^Tf̂ -, 

r̂ftsr wt w r  wt^c % «i«T ^  w

WRTT ar^T aF? SR PWT OTHT ^TffT I

Shri PatUbhi B w aa  (Kumba-
konaxn): It is admitted on all hands 
that* we have to have more medical 
colleges and more doctors in this 
country. For this, we should have 
many more doctors well qualified to 
teach students, so that the number 
may go up. We are told that In the 
second Five Year Plan, we need
90,000 doctors and we have now got 
about 70,000. We may reach some
where near that number in 15 years 
time, but we have to allcJW for the 
diminution of the existing strength of 
doctors. Therefore, it is a growing 
need that we should have efficient 
doctors well-qualified to take up the 
work of preventing and healirg 
diseases in this country.

Firstly, I wish to state that we 
have fixed a very high minimum as 
the cost plan for the medical <*»lug—. 
I believe it is somewhere near Bs. 1| 
crores; that is the amount needed for 
the medical college at HublL I do 
not think it is necessary to build huge 
buildings for the purpose of colleges 
or hospitals. There are very many 
big buildings in the former prinedy 
States and also in former capitals 
like Nagpur. In Nagpur we have got 
a Government Bouse, a secretariat, a
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High Court, etc. I would suggest also
that many railways and military
hospitals should be got up-to-date.
This, I would put as the first neces-
sity, so far as the building up of
hospitals and the technical personnel
is concerned.

I wish to state in this connection
that we must stop-I hive no doubt
the hon. Minister will take steps in
that direction-destroying existing
institutions. I am referring to the
Lady Hardinge Medical College here
in Delhi. It has functioned very
effectively for more than 40 years and
students from all over India have
come and joined it. About 60 girls
are taken every year as against 1500
applications. I submit that this insti-
tution must be preserved and the
argument that we should not have a
wholly women's college is unsound, at
any rate so far as North India is
concerned. Even in the United States,
there are colleges like this for girls.

The Directorate General of Health
and Medical Departments, used to
publish health reports annually
giving out the data of the health
situation in the country. These
reports are of great importance and
they must be revived, if they have
been stopped. They must be available
at any rate to this House.

We USQdto have all-India services
like the old Indian Medical Service
and the Women's Medical Service. I
would plead that if these services are
there, they will not only co-ordinate
the medical talent in this country,
but will also supply homogenity and
medical administrators with all-Indian
outlook and experience which will
counteract fissiparous tendencies found
in the various parts of the country.
Actually in the olden days, there
were many efficient doctors from the
south serving in north and vice versa;
I believe that we must plan realistic-
ally so far as medical personnel are
concerned. The attempt must be to
give some form of medical care to all
as tar as possible. I wish to add to
what fell from my learned friend. We

must have auxiliary medical services
and for this the Government should
mobilise the services of acknowledged
Ayurvedic Vaidyas and Hakims, who
can be trained to serve as auxiliary
medical men.

There is frequent reference to the
need for doctors going to the rural
areas. It is very important. For
this purpose, we must have very
many rural dispensaries with a
modicum of modern epuipment and
drugs. Many of the doctors who go
to the rural areas have to maintain
households in nearby towns for the
education of their children and so on.
Actually while the doctors in the
towns get city allowances, the doctors
going to the rural areas lose it. They
should not be made to suffer in this
way for taking up such work. They
must be given an extra allowance for
going to the rural areas. They must
also have links with hospitals in
nearby towns and we must also have
frequent visiting teams of experts, so
that they will be kept trim and post-
ed with up-to-date knowledge.

There is always reference to the
importation of specialists in this coun-
try. I welcome such specialists
wherever necessary. We have great
need, so far as the proper utilisation
of these experts is concerned.

Shri V. P. Nayar (Quilon): They
charge high fees.

Shri Pattabhi Raman: I am not
referring to the charge; I am on a
different point. We have got many
specialists, but we find that a
specialist in opthalmology is being
transferred to the general side, or, an
E.N.T. specialist is asked to attend to
accident cases. If we collect statistics
regarding the mis-use-(misuse) of
specialistis, it would be very reveal-
ing.

Finally, there should be real
emphasis on preventive medicine and
treatment. I wish to refer in this
connection to the Pasteur Institute in
Coonoor, which I visited. I find it is



55i$ Tkitum/i* for dntnta i f  JliLV  lW f fiemancU jar drottit 53J&

cm  of the leading anti-Babic instttu* 
•tins in Asia and has frequently came 
to the help of the Government. They 
hivt recently isolated the influenza 
virus and they have been given a 
grant of Bs. 2800. This is a charitable 
institution and a trust; the resources 
are not enough lor improving and 
expanding it appreciably. Actually I 
was astounded to learn that this insti
tution would be able to supply 20,000 
vaccines against the influenza virus 
by August This, I submit, is a drop 
in the ocean. We need much more of 
preventive care. From what I hear 
of this epidemic, the second wave is 
expected to be more dangerous in its 
incidence; and, there is a likelihood 
of a third wave also. Therefore, I 
would submit that every care should 
be taken to help institutions like the 
Pasteur Insitute and Haffkine Insti
tute and other institutions to which 
reference is made in the report sub
mitted to us by the department

The staff for these institutions have 
to be very carefully selected and they 
must be increased. I am also aware 
that there is a Virus Institute at 
Poona I do not know what the 
actual expenditure incurred on it is.
I find that an extensive survey is 
being conducted in this institute by 
eminent doctors from America and 
they are determining the anti-body 
levels of the blood population against 
different viruses 1 sincerely hope 
that qualified Indians are also being 
trained and they are given all 
encouragement in the Virus Institute 
at Poona 1 am not against importa
tion of foreign experts so far as they 
are necessary. To the extent neces
sary they must be imported. But I 
am sure the Government will make it 
a condition that each and everyone of 
them must train as many Indiana as 
possible in the Departments in which 
they are experts.

IS hrs.

Reference has been made to the 
drug industry M  ectenso. I wish to 
«cho the sentiments of my leaned 
friend. Pandit Thakur Das Bhargava, 
with regard to cram of mpaaa bring

spent by Indians on drug* There are 
already some European and American 
Anns which have established big 
concerns here and have taken Indians 
into their management and organisa
tion. There is an institute hi Calcutta 
doing some work. I am sure Gov
ernment will take every step to see 
that we become as self-sufficient as 
possible in the manufacture of drugs.

PANEL OF CHAIRMEN

Mr. Speaker: Before I call upon 
Shnmati Maiuben Patel, I have to 
inform the House that under Rule 
9(1) of the Rules of Procedure and 
Conduct of Business, I have nominat
ed the following Members as Mem
bers of the Panel of Chairmen:

(1) Shn J. M. Mohamed Imam.

(2) Shn C. R. Pattahhi Raman.

I request Shn Pattabhi Raman to 
come and take the Chair.

DEMANDS FOR GRANTS—coatd.

Ministry of Hxalth— Contd.

The Minister of Health (Shri 
Karmarkar): When are you likely 
to call me?

Mr. Speaker: The tune waa extend
ed by one hour; that means the 
debate will be concluded at 2.15. 
How long does the Minister propose 
to take?

Shri Karnarakar: If you allow me, 
half-an-hour.

Mr. Speaker: He will be called at 
145 I propose to allow ten minutes 
for every hen. Member. I find a 
number of hon. Members are anxious 
to take part »  the discussion.

Shri Dasappa (Bangalore): I
thought you were allotting four hours 
for this Ministry.

Mr. Speaker: Three hoars. I 
titrmM it by one hour. I said that 
in future five hours will be allotted
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for Xducation and five hours lor 
Health.

The following are the selected cut 
motions relating to various Demands 
under the Ministry of Health which 
have been indicated toy the members 
to be moved.

Demand No. No. of Cut
Motions

47 737

48 741, 742, 748.

49 749, 750,751, 752, 753, 760.

119 805.

Desirability of revision of wages of 
officers and staff

Shrl Tangamani (Madurai): I beg 
to move:

“That the demand uocu- t*ie 
head ‘Ministry of Health’ be 
reduced by Rs. IOC."

Proper aid to State Governments for 
establishing Cancer Research 

Institute

Shri Tangamani: I beg to move.

‘That the demand under the 
head 'Medical Services’ be reduc
ed by Rs. 100.**

Giving grants for development of 
'Stddha Vaidyam’ a system prevalent 

among Tamil speaking people in 
Madras State

Shri Tangamani: I beg to move.

*T̂ jat the demand under the 
head ‘Medical Services’ be reduc
ed by Rs. 100.”

Lew grants given to Madras State

fbrl Tangamani: I beg to move.

“That tiie demand under the 
bead 'Medical Services* be reduc
ed by Rs. 109.”

Necessity of B.C.G. subsidy

Shri Tangamani: I beg to move:

“That the demand under the 
head ‘Public Health’ be reduced 
by Rs. 100.”

Working of health centres in N E.S. 
Blocks

Shrl Tangamani: I beg to move:

“That the demand under the 
head Tublic Health’ be reduced 
by Rs. 100.”

Allocation for Family Planning

Shrl Tangamani: I beg to move:

“That the demand under the 
head ‘Public Health* be reduced 
by Rs. 100.”

Relief to destitute and the poor

Shrl Tangamani: I beg to move:

“That the demand under the 
head ‘Public Health* be reduced 
by Rs. 100"

Need to expand pilot project for 
influenza vaccine set up at Coomoor 

in Madras State

Shrl Tangamani: I beg to move:

“That the demand under the 
head *Public Health’ be reduced 
by Ra. 100."

Low allocation to Andhra and 
Kerala States

Shri Tangamani: I beg to move:

‘That the demand under the 
head Tublic Health* be reduced 
by Rs. 100.”

Kadpmbari Estate Cincona cultiva
tion

8hrl Tangamani: I beg to move:

“That the demand under the 
head ‘Captial Outlay of the Iflnli- 
try of Health' be reduced by Ra.
100 "

Mr. Speaker: These cut ere
before the House.
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M  Hm  (* r w )  . 

*r«wr *$< **, if ilt «m 'r h t*w  

fir w*rw  #  ftrsTRr *iftft g fa 

fifipr 4finar *?r wfrf %  fiw

fir sjm  tsrt 1 t o t  m *

flpjwnr % fa?rft $  nf* tfaw  

m?ft |  nrra *r«n: fir *ra 
qf^sr $  fa vnpff *  for tft 

$fwwr «n*rar w r o w i

fg^ft %  ti5?r w*r

f  1 <rcg *tr fofor t  fv *rn 

f*r vî rsr n?t srnw *  vk 1 « m  

«tpt *rwf, *rnft *ffa-*nn < w  

mrr, *f»ilr %  ^prtftsrrT

s* f̂ Farm |  fa foror 3 * * %  

% tft *r <r?** fafasr*

«ft, ^  wr s£t *f«ft fa f *

"filial '*llCl <̂SI 3TH1 r̂vfjfl’ 

sfa »rg if̂ nr «r^n %  fara sft 

f>rr ^TffT 1

qfr «rc tfto # 0  **  *ft far* 

^tt |  1 ^  *  *jw qr? fare*

5R!Tf |  fa 3  ^fT tft srrft 8 ^  

ftr<PTTO qpra fawft $ ftp

jfto €Vo tf gft w p : prr *T<rr 

«rr * f  m *  ^  fferr $  1 f v w  w  

w r  $, *r? ^  4  vis+1 ?r$f w ’frr 

^Pcft g 1 «ns$ f*rnr *r? «rpro $ fa 

faRR Mil ^5T, t f?  fSnft
H ^  >T ST *t$ $*Tt 

fUT $, j  ?rft f*T% Jwt*T % « w  

ft * 1% «r *r?5 irnr fw r  *r«eKJ tt 

*ft % m  qt?nr $  1 *rn* **f ffi

3TRTT |  fa f*fa 3TtfW *f W k m  *rc*r 

ft arnsr |, »T6B5T *rc* ft an^ |  ?wr 

?ftr w m  Sr u f |  1 <n?g 

fmrr «spw irf |  ft *«*t snfm 

tt# *n: *fr *T5^ Tfft 

TBvr * m  vtt |r r̂wtt « m  «m  

ihfiorar 15̂ »r A  1*rT vt KTT V T

arr^n 1 4‘ wnrft ^ f¥ %rrr 

f^nftr>ft«TPTf 1

13.05 hrs.

[San  Pattabbz Raman in the Chair]

WH»r< ^  ? A w  VT vt w  

*r f̂ ns f%m *rar t 1 w p j ? % fiw

^TTR W  ?f̂ T w

t rz*i # ^r  Tft {f fa 3ttt ?rt

$  *s (?T w r  tt irt fa

t 1 ^  wnj?r«rv

w r  ftcft ^tr% g«R ? m  wnjf^

• '•ii'i’i  *ft f a r w  *T f t  (ft «tf+F

ft^TIT 5RT f^VRT *lft ft <f̂ >di ^ I 

^r  «TT ^W T $  ^TTT°r Tf»TT

^ a f r  w^^ft ^  «r?r T^n  ft,

ZX* FfWTff TWRTT ft I f^T «ft

m*r frtrr^r ft<ft *rgt strmî r 

&  n  w'Rsr ft *w?rr | 1 trf ̂  t»r fa?rtt 

^  5TR# % ft

^hrtt |  TRPft xrstfr ?r»f r̂ 

Si*£T ^ !fft ft w=n 1 m*?t A 

^r^ft j  fa f»r iftr 

w n n  «<t»t 'Srrrr 1 irf T̂cT 3ft

^  srrvnn *rf ^ ^ft «p-

*rs  ̂ vnrfWf % ftpft 5 , v\*rmii 

t̂ fî ft % fasr vt ^P5t 

t. ^ 5 ^  fjfwt fa*rr |  «ik f̂ Fft 

# f  !r% fwnr ^  *nrr ^  1  ̂ *ftr

vrt>t 5t??Rnft t iwr«fWf%fir#i 

^  ^  if fam  t  fa ^  ^frf

w t  ffrnr 1 * n #  v  «rrq% jtt^ tt
HTRft i  fa wWr f r o  vt 5^  f w  

3TW <ftT ^W t  5WZT % w r  

w  <m  5ft w^rfau ft

TSTST ft 1

ftvr ftrsv % w nff «nr f *

*FfT »TqT t ^  m^ft j  fa

%fPW # art t<t t ifT fact ftW
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n*K <nr firfcrf $

arVTB 5T$f |  1 •n*i w

l«r ?fr *n£f &  i »rc«g

i  trrw Y  w m m  w rftft j  f v  f tr w r  
faw  17ft tr «WT I  

arctrr f i r w f  q r a i r  *ft jtarr $ 1  * *
*far * t  aft y m i x  $  $  «rhr
N r  (  i w  W  ftw ?  
q r m  * t  art W  S
fa m  arrcn «tt y ?  <flr m w  *ft*r 
«np? *T# 1 * f r  *  l * t  *qf
var# ids xya wnrtft 3 m wr t Pp .

5*r fpp*v fo?fr trr3nrc nft *nc 

t o s t  fire*  q r a r r  *ft t * s f i w
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f &  $  i aft < r r jffa v  ffeft |  w
* *  m w w w  f t  antft $  ?nr < p r ftfa v
*W < h<\ *Rfr
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f e w  % f n  r « i n v r  ftan  |  ?rt w tftp
H^TfST |  for 3 % j«s ’T# 

^ n w a r  $  1 3 ^ S w r | f t  ^ e r
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f«FWT ft: g W r  % w i r  ^t « n w r  
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%n* «w  % f < t  5*rr^t ^
ftT ^  |  fa %  fW

w xf^ t TT »we^ ?r̂ t ftraft i  1 
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srreT %  »nf swr wm x «nr fr  
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f im #  <rc 3*rot m r t t  < t  finft P>^ i 
* T O R ft 5  f v  w n c 5 ^ ^  w
f a w n  > r  f t m  arm 5t  ^  ir ^ c ff
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¥t #c« % tw  #  «t 4 n M t  W W W
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m i  ^  fi f W  5*i+t •wflronpf

W t  i w c t  fin r 1 1 v * * ,  * • »  
i q *  sfir * r a  «n? | *  # w  H  
f  «AT M V  ¥PBT %  Wtffr m aw tfV 

xi«f finrr fm  |  *ft %  fitf 
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aifT f *  * r f »  f a n  wx r |  f ,  * f t  % f*r  
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V P T V W V t T R f t  f f  I

«w  $  ym rw  itpft

*  wmr u m ir p ft  y 4  OT«n#t 
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i? imi? a n  *  fft 11  w  4  fr  «T «rrcr* 

q f f  frw ftq &  % * i f *  utor
f  «»n ft m s  n w r  <ww ^  wnrr 
( i n n i n r ^ v r ^  ^  w r * t  

ftf  «ntf #  $ to  « w w r  v r  x #

«ftfwr ^  wtnr %  f i#  f

* *  <rc # v4wr6 #5 ^ ft * $  f  wfNr 

f f t  «n: v p r f  n  m m  * n N [  «ti% f  «A r 
#s v *  *nfr ^  «ftr w *rr « t  ^psr % m  
* *  ^nrit «#k ^*it iwrfr «nff

^  <ftr u w  w i tu*ff vr ^ 

m  m e  OTT 1RW *w 

wnrt % faft%  «ftr *pfi»*rt f t % ft  
«ftr «ijr vnj WTt ttt r$$t |  i 

%n «rnr f t  w ro w  f v  f t
« F 4 v x t  tit
« ^ a n r ^ f« R  « * w  ^  f  f%
pRnft «rf«n? >iTft f t  (ft- u r n r ^ r

«t*r% f̂er % ?ft*r wr fm  «fww, 

«rnff v t  e ty fa rt «rsf7?rf «rr 
ftw arrqr*r fit? st»r ^  ^  venr 
% v r  w % f  i r r
B T f T t  ^TfT 1? ^rcf «ftr I F
Nr# «st ftw?ft % i

Demand* far ChranU jgtf

?*ft fhjr vr irwif ^ft m  

if ^*nrat j  iff at p s  «ffr%

w*rr JRrar «ftr «rft «r  art w  

*m urn ftwr |  ĝ ft <rc $  srstft f  

«fk mrnrvni vt nwrt

^  f w t  $* ^  f  ^fT >farft 

«nfp Tfdft i w r ftwft %■

%  tfm «mt ^m r arrct ffir 

^  «Fft 7T ’nw w  ^  ffr, 4  fft anr 

g*f ^  ^Rft j  ?rt ^sft fit qr 

w  ?ftTf w?t rift «m  «mfr j  i Ifrft

%ftT«KWTC O TH ^TfTffT  I

*s %  W t w  «ft w r#  «n*fr «ftr 

v n # f  «rtr*T«#wTrejr w w
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*pc «rRrr fc ^r<un^»M

«rtft w * «tt  * m r  t  1 ^ f l T ,T  
«rf

I  tftr ^  ^  |  f% «fr̂ rT ssh  %  fiw 

* t  w f  7 T  j m  v m  j t j  f , aw < r w
z s w  wmr *mrc |  tft w$ & 
v n r t  fewwr <ft 3ot ^  a rm r %fa«r 
w t t  < w ^  trnr, '-tft *rrfc v r  v r r  
•ft g s H  * t  ?ft *  % fa
*msr, ««*ft wrr t i t  ssptt

v r  v t *  f  t f r  «nrr * t f  «r?«rt 
jt t w fifz * n f * r v T r s  $ t f o & r t t  
gsrr *t *ft iff *% nfrit fa «?£ *ft 

w ftw r anw *r?ft w  frnr fr «rtr %?t 
$  %  v^ < ?r̂ 5 % s'firf vr

spm ^ » r r  ^ w t  w i m f  *rfr 
i ^  «n?cft *nfrsr

«r>T OTH $ *ftr iwft NTBRfSTT

*3 < n fa f* a if  *n f t  ssr$Tt?Pirsr$T
fN?r *; m f**f* *r«BTf ft arrcfr £ 

^  $  *rt trzri v i  wr* z t  arm
i

*R *lnln 'TTnTi (ftr
* * r r  a r m  ?ft * t $  w  *mr

«n% fr«I?T T O  T̂fTT tit *rs w

wtfr »Rf»ft v t  i f a R  srwt |  v f t f r  
w z  % fa aw *papr ^farr 

wrer *r£t i  ?ft i  w  v h t  ^
i  «rtr *n*nt w iret 5 * f t r  aft f a  ^ r n  
%  WT*Wf %  ftrf WTTSTRt % I

wftp- $ y* *fa?r q m n t  %

w it *  j s  ^  $ anp * t $  * r f r r  * t  
^  v t  m fl m ft v r t  %tm % I m  

f^rr im vni ^  im 1̂ %  

«tt *w r t «TTT ^ C f n f t  ¥7%
fa W w w  wppwi w t 

* f f t  fp p r w r o w  ^ T T  I  ^ r t  «Ft m

MbAmm  ̂**“ N mJLmm *» »»>-- ■ ■ ■ 4 w «r  v r f v r  «rrr tw nr f v  «r^r v b t  
i f f a r w m r t r ^

# T ^ ! I T t f a ^ # « T P f t l I T r  T^m f ,  
»i^ft T^ft sppwvt^tqrvjfr 

t ,  ?ft f t  arrat t̂ t  v i  s' faanr ¥ tfa v  
Wtr aft v fiw r t  ^ r v t  ? t w  «w 
JWW I

m tw fa *r it w , « r m  art *p f «fhrr 
* m  ftrar fawwr ^  ? r^  #
5T ^  farr f w r f a  «mr « f r  ^ t  
•nft ^  5*  r% *n?r i  i t t m  afr 

afrsi# v r  *rore f m  a^fa f w  A  
v m t  «T*awPf g i
Shrl Namjappa (Nilgiru)* Sir, I am 

very glad that the Speaker has 
repeatedly drawn the attention of the 
House to the Inadequate tune allotted 
for discussion of hfealth problems For 
Education, six hours were allotted; 
for Community development, five 
hours are allotted I wonder why 
health is so badly neglected.

Health is divided into two depart
ments, Medical and Public Health. In 
these days when m the government 
services so much talk about retrench
ment, economy and austerity is heard, 
1 wonder why there should be two 
departments, one for medical services 
and another for public health Can 
this work not be done with one de
partment for both medical services 
and public health9 That would cave 
a lot of money One Director can 
manage both medical services and 
public health

I shall take up the Medical depart
ment Under this department, grants 
are made to the State Governments. 
First of all, take the T B clinics. A  
provision of Rs. 30 lakhs was mad* 
In these days, these clinics are grow
ing in importance X-ray sets are 
installed and treatment is given. 
Nowadays, emphasis Is laid on home 
treatment, and health visitors are 
appointed to visit patients in their 
homes. In T. B. early diagnosis is all
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important. So, if there are mate T. B. 
clinics in every district headquarter* 
boapitti, I think they will go e long 
way in eradicating T. B. So, the pro
vision of Ra. 80 lakhs made is, in my 
opinion, very poor.

Secondly, provision is made with 
regard to pediatric centres, that is 
children’s centres. These have »l«n 
come to prominence these days. 
Children by themselves are not able 
to express their ailments and they 
suffer and hence diagnosis and treat
ment become difficult. So, children's 
wards and more clinics are opened, I 
think in every district headquarters 
hospital we must have these things, 
but in the Budget a provision at only 
Ri. 2 lakhs is made. I think this is 
very inadequate.

I now come to a subject which is 
under public health, that is school 
health and feeding. Last year they 
made some provision and because 
that was not utilised, they have made 
no provision this year. Everybody 
knows how important is the medical 
examination of school children. One 
should detect early their ailments and 
if they are attended to and cured, 
that will go a long way in helping 
them. So, the medical examination of 
school children is very essential and 
for that no provision is made in the 
Budget because last year's amount 
was not at all utilised.

Then 1 need not press the impor
tance of feeding school children, that 
is providing the midday meal at least. 
A good meal in rural areas at noon 
will be quite welcome to those child
ren.

In regard to cancer institutions, 1 
am glad that a provision of Ha. 7 
was made and that Government have 
come to know the importance of these 
institutions. I know in many of the 
district headquarters hospitals they 
used to point their Ungaros to the 
provincial hospital* because they were 
not able to cure or give any treatment 
for cancer. So, at least to every head
quarters hospital they must have 
some provision for treatment of this

Then Z come to a very important 
aspect, that ia more medical colleges. 
A  provision of Rs. 50 lakhs only is 
made under this head. In one of his 
statements in the Madras legislature, 
Shri A. B. Shetty, the then Health 
Minister of Madras said that starting 
one medical college will cost at least
50 lakhs. There is clamour for more 
medical colleges, and so the provision 
made is very poor.

Then I come to the upgrading of 
departments in medical colleges. I 
think some Rs. 6 lakhs were provid
ed. There is so much need for specia
lists and teachers also. There are so 
many colleges where the real require
ments of teachers are not provided. 
So, there is need for upgrading de
partments in medical colleges.

Another thing I would draw your 
attention to is regarding uniform 
qualifications in these medical courses. 
There are so many lesser qualifications 
in other States. Madras has abolished 
it long ago. Why should not the other 
States also follow the same process?

Finally 1 want to say that we have 
had so much of talk about 
even on the floor of the House. We 
had one-hour discussion. I know the 
Pasteur Institute at Coonoor have 
prepared a vaccine, they have tried 
it and found it to be very effective. 
In the Budget only a provision of Rs.
18,000 is made. I think that is very 
inadequate. We are also told that we 
have a very severe form of epidemic 
yet to come. So, the provision made 
here is very poor. More provision 
should be made at least in view at 
the impending severe epidemic.

Shri Dasapps: Our unfortunate
country may be proud of so many 
things, but not of health. That is one 
of the saddest features of our country 
And all indications go to show that 
there has not been any marked im 
provement in the general health of 
the people of the country. I do not 
like to lay the blame for it at the 
doors of the hon. Minister or the 
Ministry because it depends upon 
various factors, particularly the
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amount of calories and vitamins that 
go itno the diet of the ordinary man. 
Therefore, this is a very big question 
which should not be tackled in any 
isolated or perfunctory manner The 
brain trust of the Ministry should 
now think of a much more compre
hensive plan to see that the health 
of the people of this country improv
es.

Young as I am, or old as I am, I 
know there has been a perceptible 
deterioration in the health of the 
people of the villages. I do not reckon 
it by looking at the urban areas. I 
am referring to the rural areas where 
I have seen a very sturdy peasantry 
which it is difficult to see now. After 
all, a country's independence depends 
upon a sturdy peasantry, but unfor
tunately their health is going down.
I would like the hon. Minister to tell 
us how he is going to tackle this 
rather deep, almost universal, prob
lem.

I consider that even more than the 
curative aspect of his work, the hon 
Minister must take up the preventive 
aspect which itself necessiates the 
provision of healthy diet for the peo
ple of the country Even if you do not 
take much care of the older people, 
X think it is very necessary to make 
a start right from the school-going 
children or even right from the nur
sery stage of the children of the land. 
The grandiose expression is that the 
State must lode after the citizens 
right from the cradle to the grave, 
or as they say now from the womb to 
the tomb which is a better thing 
because we must start taking care of 
the children even before they get to 
the cradle. So, that is a very problem. 
And I shall be very happy to know 
from the Minister that this aspect is 
borne well in his mind.

The most controversial thing that I 
hare seen here is the Ministry being 
allergic to indigenous systems of 
medicine and virtual neglect of the 
Indigenous systems of medicine. 1 do 
net think I should add very much 
more to the vehement case that have

been made out in favour of these sys
tems I can cite just one or two ins
tances which are within my experi
ence.

I know of a case where a boy who 
was hardly about nine or ten years 
old had an accident as a result at 
which he had developed a cataract in 
his eyes Six months’ treatment under 
one of the ablest opthalmic physicians 
of the day gave him no relief. But it 
was given to a cousin of his to take 
him to a village, and within a month, 
he was cured by the use of a shrub
bery plant; about nine to ten inches 
length of that was cut at about four 
o’clock in the morning, and dewy 
drops from it were blown into the 
eyes. And within a month, he got 
cured completely. Why should we 
allow this wonder-cure to be forgot
ten, and why should no attempt be 
made on the part of the persons res
ponsible, to see that these benefits are 
extended to others?

Then, I know the case of a boy 
who was about thirteen years old, 
but who was confined to bed with 
rheumatism He could not get any 
cure at the hands of allopaths. But it 
was given to a Kerala physician for 
a paltry sum of Rs 2|- to provide two 
oils one to the body and the other to 
the head; and there was no question 
of drugging the boy at all. And the 
boy got cured completely.

Then, I know the case of a person 
who had some ear trouble. A  lot of 
puss was coming out of his ears. He 
underwent treatment at the hands of 
allopaths for about four to five 
months Finally, it was given to a 
village woman to apply a wee-bit of 
medicine twice on to the ears and the 
boy got cured.

Then, again, there was one who 
was suffering from rheumatoid arth
ritis. He was unable to get 1 9  from 
bed. But it was given to a Kerala 
physician to immediately rescue him 
front the acute stage. later on, at fh» 
hands of that master physician, fee 
rather of the Nation, Mahatma 
Gandhi, by fast-cure, he was able to
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tfiri. sway 42} lbs. of his weight, and 
he got absolutely cured. As Bapu 
htwwrif claimed it, it was a rejuven
ation process, which was set in 
motion as a result of fasting.

I can give so many instances like 
*hi», and let nobody suspect what I 
am saying. I have quoted case* not 
from outside this Chamber or this 
House, but very much inside. If evi
dence is required, there is Dr. Sushila 
Nayar just behind me, who can testi
fy to the case.

Shri V. P Nayar: Not now

Mr. Chairman: She was behind the 
hon. Member

Shri Kartnarkar: He continues to 
speak under that inspiration.

Mr. Chairman: She is behind him 
in spirit.

Shri Dasappa: I would like to say 
a word about the difference in 
approach between the Indian allo
pathic doctors and the foreign allo
pathic doctors towards indigenous 
systems of medicine. From my experi
ence, I have found that the allopathic 
doctors coming from foreign countries 
art more eager to learn from our indi- 
digrnou-' systems than our own 
Indian doctors. I am sorry I have got 
to say this but that is the experience 
that 1 have had I know one Dr. Hai
ley, a German Jew, who was in My
sore, who was in close touch with the 
Avuivedic Hospital across the road, 
whereasi none of the Indian doctors 
was as eager as the foreign doctor to 
know about the indigenous system.

After all, we know that many at the 
drugs that have come back to India 
as patents are those which were manu
factured from out of the pharmacoe- 
pia of our country. The Germans took 
our Sanskrit books, made a thorough 
study of them, carried out researches 
on them, and the result is that they 
form the best drugs now.

So. what I would urge is that these 
thould be no kind of antipathy bet*

ween the various systems. I am not 
saying in the slightest that allopathy 
has no place; it is absolutely foolish 
on my part, if I were to say that. On 
the side of Surgery, of course, these 
is nothing to match the allopathic 
system. But on the side of medicine,
I think there is a great deal to be 
taken from out of the indigenous sys
tems. It is, therefore, that I make a 
very passionate plea that we should 
give every encouragement to the indi
genous system. How that is to be 
done is a thing for the Minister to de
cide.

It may be that his Ministry was a 
little allergic to indigenous system, 
but I hope he is not But I may 
caution him that he will have to con
tend against very strong forces, before 
he can overcome the Himalayan pre
judice that has grown against indigen
ous systems. I hope, however, that 
the Minister, with his broad shoulders, 
will be able to tackle these problems 
very successfully, so that when he 
comes before the House next year, he 
will be able to render a more en
couraging account of the work of his 
Ministry.

1 must now race fast with a few of 
the other points. I was referring sc 
far to the preventive aspect of our 
health problems People have spoken 
about slum clearance and so on. But 
wnat is the position of our villages 
today? Each one of our villages, ex
cept the ones that arc looked after 
very well in certain States, is a slum 
or even worse than a slum. There is 
nothing like drainage, there is 
nothing like drinking-water,facilities 
and so on. I have not yet seen any 
comprehensive programme or scheme 
which the Ministry has evolved in 
order to tackle the problem of sani
tation, rural water supply and so an 
in these five lakhs of villages. Unless 
we provide healthy surroundings, 
how can we expect the health of the 
nation to improve? That is absolutely 
impossible. So, I plead for a more 
comprehensive approach to this prob
lem of rural sanitation.

102 L.SD.
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In regard to the manufacture ol 
drugs, I would say that I agree with 
many of the hon. Members who have 
spoken earlier and said that crores of 
rupees are being drained out of our 
country. On drugs and medicines only, 
not Including surgical apparatus, we 
had spent a sum of about Rs. 7 crores, 
in 1849-50; in 1950-51, it was Its. 10 
crores, and in 1951-52, it was R*. 15 
crores. As to what it is today, I have 
not been able to get at the itftest 
figures, and, only the Minister will be 
able to say. We have had various 
committees and commissions to go into 
this matter, and their reports are also 
available before us For instance, there 
is the report of the Pharmaceutical 
Enquiry Committee of 1954; then we 
have the report of the separate panel 
of the Planning Commission on this 
matter in 1956. All these reports are 
there, but I wonder, to what purpose. 
I would, therefore, request the Mir- 
ister to implement those recommen
dations a little more vigorously than 
before.

I must agree with regard to the 
steps to be taken for family planning. 
I am one of the foremost believers in 
family planning, and unless that is 
done now, it does not matter how 
much production we make, it cannot 
keep pace with reproduction. So, it 
is very necessary that we must resort 
to family planning on a more univer
sal scale.

As regards nursing, I would verv 
much like the non-official agencies 
like the one which the hon. lady 
Member who preceded me said, 
namely the Kasturba Trust, and so 
an, being, given the fullest encourage
ment and help If Government were 
to ftep m, the trouble will arise about 
fair wages, minimum wages, and 
strikes and so on

I will be surprised if nurses also 
begin to strike. What will happen to 
the country if they do so? Therefore, 
it la far better to encourage non- 

agencies as far as possible 
ThlQr e«n m»M g» it on tnuch smaller 
scale of salaries than an official

agency. So I would plead with the 
Minister that non-afflcial agencies 
should be encouraged as much as 
possible.

Mr. Chairman: Dr. Samant Sinhar. 
There are two or three more hon. 
Members to speak and then the hon. 
Minister has to reply. So I would 
request hon. Members to reduce their 
time to even less than 10 minutes.

Shri Kamaarkar: The Minister was 
supposed to start at 1:45 p.m . and was 
to conclude by 2' 15 f .m . Of course,
I am not anxious to take very much 

but if the House wants to have 
a reply to all the points raised, I 
must have time.

Mr. Chairman: The Speaker an
nounced the list.

Shri Karmarkar: The Speaker also 
announced when I should reply. Of 
course, I am not peevish about the 
timg, but certainly to do just honour 
to all the points raised and in fair
ness to hon. Members, I must have 
tune to reply.

Shri V. P. Nayar: He can reply in 
five minutes

An Hon. Member: We must listen 
to the Minister also.

Dr. Samantsinhar (Bhubaneswar): 
First I must congratulate the Health 
Ministry on the steps they have taken 
to eradicate the malaria menance in 
our country I come from a constitu
ency which, about ten years ago, was 
full of malaria People in that consti
tuency were suffering so much from 
malaria that they were unable to per
form their daily duties. When malaria 
begins to visit a certain family man, 
it soon spreads to others in the family 
and also to other families and there 
would be none to serve the patients.

I am also a private medical practi
tioner and during the last 8 years, I 
And that m that area the incidence of 
malaria has been reduced, and even 
doctors in that area are now handi
capped in their profession because 
malaria was the source of every
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in that part of the country. So
I must congratulate the Ministry on 

taking practical steps to eradi
cate the disease which was prevailing 
in a virulent form there.

But the Ministry should see one 
♦Mwg After the eradication of 
malaria, bed bugs trouble has become 
too rnw *  in places where DDT has 
been sprayed. Of course, I do not 
know whether DDT has any effect on 
these bed bugs, but I know there are 
villages where people cannot sleep in 
the night due to bed bugs, and they 
♦binir that due to the spraying of DDT 
the bed bugs have increased. So there 
must be some investigation to know 
the actual cause of this trouble.

My constituency is full of fllaria 
and leprosy. I come from Bhubanes
war in Orissa. You know that the 
people of Orissa are poor. About 1 
per cent of the population are suffer
ing from leprosy and yet no steps 
have been taken to eradicate the 
disease. Leprosy is not a disease as 
such, but it is caused more or less by 
deficiency of vitamins. We know that 
due to want of proper balanced food, 
people suffer from this disease. So 
unless proper diet is supplied and 
nutritional standards are raised, the 
disease cannot be fully eradicated.

Next to that, there is fllaria. Noth
ing has yet been done to combat this 
disease. I hope Government would 
look into the matter and take steps to 
eradicate this disease also.

Next to food, the most important 
thing is water. I know that in villages 
there is no water to dring. All our 
plans are very big and we say so 
many things, but the actual benefits 
do not reach the people. If people 
cannot get even a drop of drinking 
water, what is the good of all our 
plans? The people do not understand 
it. If the people should think that 
they are under a democratic form of 
government and their country is now 
independent, they should at least get 
drinking water facilities in their 
places. Otherwise, our independence 
won’t be of any help to them.

j V r  w iftflrt) : 3ft,

*  srrr ?i^rr j  fa

wwwi, VFmf 

JT̂ IT :

Slfa^umwi,

fer: ftp? i

TTTTcT 3, 'diT *IT, spr

«it, 4 *

*  ft »rf | :—

v m f t ; ^ f t  i

*  1k r  TOT?

^ £ f*

W  3  TO WRT HIW H  

^  ^  I *T̂ T TT *HTT ftF TTPRTC,

t o  f i r  f * m  t c  S tfa *  

% w r r m  % art 

v t  jf^rraT f — artfc  

^  vfflTdT $ — fcrar «ft t p t  

* t, 2Ti f c r  St amr ^  t ,

ait x m |5RT *r$ f ,  3*  v t  

«FTSZTFT fftw

«R-*fteP*T T #  $ |

*5T 5PFTT t—

im
lat the demand under the head 

™*Hstry of Health be reduced by 
"*■ 100 (Situation arisen after the 

êr-strike of the municipal work* 
ers--sweepers—of New Delhi Muni* 
“ pat Committee.)

*itaFT
fct

t» Stftsr v f  *rq: i
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arrar $ ft* irMbrr v*r f(t 

T^r %ft**r 9RWtfTHi

«fk jhft-tRffTET (*t ft? ^

»ft*rrft t )  ^  vh rrfoft

^ IT |l FTVt ThH

^M ftRT«rWT grsA^imsiRRTTl I

*rnr farftf t ft* *[3 * pj ^

ftpfRlt |, 5TJ 3T5T *flft f«H<1l f  f»k SJ3T

*ftai*r *njV firaOT t1 <nr ftRTmr 11

*r r*»^^4 % i fornft *f 

t, * m  iftr ft̂ TRt *  farrrc |, *T?r- 

q w ^ fim T ^ t , sn* $*r« f*nrr- 

aR-11 ^  irsfhr sw rrir^

Pr t ^ w h  fsr-̂ ft ^r,

t I f ^ ’ft SPT55T ^  3T¥TrT

11 ?ptt «rc 5*r favrra? #

OWW*dl't I

s r  ^  ^  3FT?r

%  f^nr *  p j  r̂r̂ TT f. i f*nnr 

b̂ Ŝ rd $  tr=F f«Mn firat *ft, f3RT *T

sfst «tt %^r t £ farrr % arpt r̂ 

sffr srr* ?ft *js *rr̂ ft ?rc%

|  I »Jf it SPHFTcTT f STTT s»!T 5 5  SPT 

«r?rr jt wt q» *tt snrs ?r *F*fr 

r̂r̂ rT ^  <m f., frwrfr anHt % *fer

*T£ ^ AT? "FT % fTT J *fiT fisHl'll

«lrl l*il *H, r̂ftvT ^  <Tt HTHIT 3Tffi P̂PT

% % f w f  f„ rfa fasfr wx zwr

htsrt *r$t t 1 s^rr <rRW?mnft-

v m  «CTT '*?>-■'■ *  H31~*r s*r, <&!?. 

«ftr^5fnT»ft3fr^T^ij}# 5T*r|

***m n̂rT 1 1 vr 5  j*t q>ra ^r 
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VW»T g.-̂iT =BTiKT I

< n T a r O T T i k ^ % ^ ^  ftrf*n rr  
^ r  ?n?pfr vr T?r I, u w  * m ^ r  t 

■ftr fflr ?fNf ^  & m  ^sr t frtf

#  t i t  t f t r  »r«n% ^  i gftr»r « p it 

nff*wf ^  aft ?ra?r t ,  t  ^  q r  T ^ r t  

^ r  vfttRilf v t  ŝft tjiHd %, ^ i v t  j f t n r  

^T5ff  ftWT f e n  ^nrj ?ft WTTT Tt * T ^

%ftK qW T |  #  *ft 5T5TT «Pt

^ p p t  *rt$ ^  sr^r: T|»t 1 m^r

v t  x&ft »T5ff  s i t  t f i r  f w r u r  lr  

ftpnft ^er |  ftran vtf

fiiVPIT *î f ^ I

* r m  ^fr snv*r f ^ r t i  ^ r  <t |

^ar K ^ 'T T O T T 'T 'Q ^ ^ fT T T ftp p ftrq T ^  

f5RW £ Health Survey
among Sweepers and Scavcn 
gers

s?r% v ^ r  spfr w  ^ 

rHtnreT '«f jfr  w t'^ t f w  <tt ^ 1%  

JTrlTfinF Sf w  ^  HM *r tow
«a ^ ^

yprr ft: t ^ V t t t ,  wftst «nT

f « H irr srr fspp f t w  »r*rr t  1 

?ft q1 ?rfr j t t t  f  ^ f t  w  ^ r t t t t  

tt <r«Rir TRT |T ?TtT ^7T ’T'ft ^fr?RT

r r  w f t  ?rrat *r ^ r r  ^ 1 m  

p  an spr «r?T w fenrt s f w

?q̂r ir -jfr »r  t # f-T?jw

.-mrT % 1 sr rw r  ?T ^ rm r  f̂ > # 

q^ r T ?  j p f  ’sft7  <TT5  folMlPc^T

?r ^ tfe r  5 . « w  f T ^ f i F T j r ^  

wfr wt f̂ r?rft ft-̂r ^  ? 1

«nr * r f t  vs f a r  f t a .  1 1 ,' j*r 

«pt ^  ^  TT -mK fa*T <R $  I 

?rr a *  p̂t w  ? r m  TTHft <re t t r t  

p r  f  1 f^FT ?PTm  #  «r 5fr»r ^  t  

3rt ?TF5fW5 %, ^ R it  xtt* 

-3* f t  VfeJTC^ft qft f t  iR!IT, t  STTfRnr Jf, 

w n m  ^  TT .T f^ T T  I  I
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m *  s s n f t s t a n t f  a lT T # r& 3ST«ft,^̂ T̂ 

r̂̂ f stpt ferr srr 11

% «WBtolW afr TO £ ^

^  wjfifovir̂ di %
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jV,’

*rraT j  1 *rnr ^rt ^  t

& r ft  *tr? t ^ r t t t  %  srar M q rfc r t  f t
^  ^  *$f*prar &  artf 1 

*rt»r sPrtSt ^  |  fe r n
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t e * ^ R T * r a r $ i f a ;  v t f  
f  I w  SWR VT WSZTSfR «T5T T?r t

•fk W W P R T T  He^HIT, yr 5PPTT TT

nwtrmn^V %  sw , 3 $ ^»ff 

%«TW, faBJ*g**Wf%*TW t I 

vH 'ft tJV fftyjY $ f a  ^
PCTTfar f a i f r a n t l  ^  *WT *tT f a

ftR r v r  " i t v v f s v v r i ^ N r
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f f t f t  f  ftnrr a n *  i ^nwr wffcraf if  

%ck l i t #  an#, * « i f e  tw r fa  i *
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w f i r m #

f w n r  % # i r n p f r $ i

# wftftgfcy ftwnr,— gfrd ’Sfey 

«nfc *rra*ft f  i *  ^ t t  £ fa 

3ft«ruT * w r * * ! #  «rrarr $
^ snit ^  sn f*m  ftw r *rct i ? m  
iflPCT VTViftSPT t 1

v t *  rf v #  v??rr ^ r r  j  f e  * m  

% 3ft $ 91H  1 3 *r q r  faqTT 

<flr Jt̂ rcf vt %jm  gsnrr %  srrcr 

* w r  *jq ^ « anrP w f % ?m r w  *f«r 

$nr «fT r̂ 1 * f f t  feggft « [P tR p h  

qrJ»zt % <ifWwfVft qr afk "jr fv, '  

*mff *ft jtpt *? 1

Mr. Chairman: The Minister.

Shri Tangamanl: May I request the 
hon. Minister to refer to the points 
raised in the cut motions?

Shri Karmarkar: I shall deal with 
them.

Shri Tangamanl: Also Siddha
Vaidya prevalent in Madras.

Shri Karmarkar: I shall deal with 
all the points raised by the hon. 
Members subject of course to the limi
tation of time.

Shri Senavane (Sholapur—Reserved 
—Sch. Castes): Sir, on a point of 
information, between 1 and 2*30 the 
hon. Members are expected to have 
their lunch. The reply from the hon. 
Minister during that period would not 
be proper. He may reply after 2*30.

Mr. Chairman: A  time-limit waa 
fixed and it has been extended to 
three hours. We have already passed 
that three hours. So, the hon. Minis
ter should reply. We must have the 
.benefit of the Government’s point at 
view from the hon. Minister in reply 
to the various points raised.

14 I n .

Shri taam at: The convention is 
that no important business Is to be 
transacted durinf this period and.

therefore, the reply of the Minister 
should be given only after 2-30 as I 
consider the reply of the Minister as 
important.

Shri V. P. Nayar: Those who want 
to hear the Minister should be here 
sacrificing their lunch.

Mr. Chairman: The only point is 
about quorum. There ie no restriction 
anywhere about a Minister giving his 
reply during this hour.

Shri Karmarkar: In any case, the 
hon. Member has no case because he 
is present here and has not gone for 
lunch.

Shri Sonavane: I am not very keen.

Shri Karmarkar: Mr. Chairman, 
Sir, I must confess to a sense of diffi
culty in trying to do justice to the 
points raised by hon. Members in this 
house. All of them are, I should say, 
imoortant, but in view of the time 
available to me I should just like to 
invite the attention of the House to 
the more important points and skip 
over those that are relatively less im
portant.

Now, to take the last point, I find 
that the hon. Member who made such 
a fervent plea for the bhangis just 
now is not there to listen to my 
answer to his point. He must have 
rather exerted himself on that per
formance, and must have gone out to 
have a little coffee or something like 
that.

Shri Senavane: That is why I said 
that the Hon*ble the Minister should 
answer after 2-30.

Shri Karmarkar: Lest the House 
misunderstands the position, I should 
like to inform the House about tin 
point raised by my esteemed friend, 
Shri Balmiki. I find from the infor
mation that I have that he was him
self present at the meeting of the 
New Delhi Municipal Committee at 
which these points were discussed in 
detail.

An hen. Member: Shri Balmiki ha» 
come back to the House.
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Shri K u m u tu : I am very happy 
that after what I have said, he 
returned to the House. I was just 
trying to meet my triend Shri Bal- 
miki’s point, because he was rather 
passionate about it, and I was telling 
the House that 1 find frem the proceed
ings that are before me of the New 
Delhi Municipal Committee, that Shri 
Balmiki himself was present along 
with tour or five others on behalf of 
the sweepers. When these points 
were discussed on the 18th July, 15 
of the points were conceded in the 
sense of their being considered or con
ceded straightaway. The Committee 
was not able to accept two points, and 
some one or two points were forward
ed to relevant authorities for consi
deration. I am not able to go into 
these points. Ultimately, we, so far 
as this Ministry is concerned, come in 
a general way with regard to local 
bodies by way of co-ordination, very 
very generally, much less than in the 
case of health, in the co-ordination of 
their activities and, therefore, I re
gret my inability to go into the merits 
of the question.

I am sorry that even after Shri 
Balmiki represented the case of the 
sweepers so ably at the meeting of 
the 18th, at a later meeting right 
when the meeting was going on, the 
hunger strikers began their strike. I 
cannot go into that question at all, the 
authorities concerned will be able to 
look after that.

Shri B. K. Gaikwad (Nasik): What 
was the decision taken at the meet
ing?

Shri Karmarkar: It will take an
other ten minutes to explain, and ten 
minutes is half the time allotted to 
me. 1 assure my hon. friend that I 
will go through these five or six psges 
with him immediately after I -finish 
sur reply.

Shrl B. K . Gaik wad: I want to know 
the decision which the Municipality 
has taken in regard to the hunger 
strikers.

Shri Karmarkar: I do not know 
that decision because, ultimately, the 
people who have gone on hunger 
strike, have to take their decision re
garding the hunger strike.

Mr. Chairman: I think the nation 
would be more interested in the Minis
ter's answer to the general points 
raised in the debate for which there 
must be an effective answer from the 
Government.

Shri Karmarkar: Thank you very 
much, Sir, for this guidance.

After the points which I thought it 
was necessary to touch upon in view 
of the vehemence <of the hon. Mem
ber’s speech, I shall now pass on to 
some of the important points. I am 
happy that a reference has been made 
to the malaria control programme. 1 
am also happy to find that there has 
been a sense of appreciation of what 
has been achieved. In fact, the House 
will be interested to know that, ulti
mately, in such matters statistics are 
by and large true; one cannot go to 
every case of suffering from malaria.

We fmd, for instance, after this pro
gramme came into existence the an
nual incidence which was about 60*7 
million in 1953-54 came down to 41*2 
million in 1954-55, to 19'3 million in 
1955-50, and I presume that the pro
gramme has progressed further. There 
has been an all round report of pro
gress in this direction.

There have been a few complaints 
also that D.D.T. has been less effec
tive, that inspito of D.D.T. spraying 
in some places malaria mosquitoes are 
still to be had. Now, there is a 
scientific possibility of mosquitoes 
growing immune to D.D.T. or any 
other material that might be used, and 
it is with that apprehension that we 
are thinking of what is known as 
Malaria Eradication Programme. But 
there are no frightening symptoms at 
the present moment. The work has 
been going on and the progress A»t Is 
being achieved is also being maia- 
tained.
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With regard to that programme, 
what has been contemplated is about 
200 units of operation operating in the 
whole of the area where malaria is 
very largely prevalent Out of the 200 
units that have been allotted till the 
end of the period of 1958*57 including 
the units already allotted, the actual 
functioning units are to the tune of 

165 75

The malaria programme is one of 
the programmes, thanks to the co
operation of the people also, which is 
claimed to have had a good deal of 
success Our examination also has 
shown that A  sample area was taken 
for spleen examinations In that area 
fight against malaria was going on 
even previously to our taking up the 
intensified national programme The 
programme that was going on was 
from 1946 It is a happy feature to 
know that as against the spleen rate 
of 72 2 in 1946 it came down to 3 7 m 
1950, 0 9 in 1951, 0 3 m 1952, 02 m 
1953, and during the years of 1954 and 
1955 the examinations show that the 
spleen rate was zero per thousand 
This has been in the North Kanara 
District which was taken for a sample 
examination Another area chosen 
was m Shimoga District, and to make 
a long story shoit, there again the 
spleen rate was found to be infimtesi- 
mally small

This shows that this malaria control 
programme has been a fairly good 
sucttsb We are hoping that the 
States Vi ill take up the programme as 
vigorously as before We are also 
hoping that it may be possible, with 
the assistance that has been coming 
from various organisations, like the 
TCM and UNICEF, for us to take up 
what may be known as the Malaria 
Eradication Programme, eradication 
not to an ideal extent but to an ex
tent that is possible, that is to say, 
go on extei nunating the possibilities 
of malaria to the largest extent possi
ble and thus try to exterminate the 
disease or the possibilities of that ail
ment altogether

Something was said about ftlana, 
which, though in its incidence it only 
to a more limited area, is a very

dreadful disease in its effect Some 
time back n was estimated on a rough 
scale that about 25 million people are 
those who might be exposed We 
have had a scheme for that Out of 
42 units that have been allotted to the 
various States, 35 are included in the 
provision The budget provision made 
is for Rs 103 14 lakhs

Something has been said of differ
ent areas I must deny myself the 
pleasure of referring to various areas 
For instance, Kerala is one of the areas 
where the people suffer from intensive 
filaria I am quite sure m my mind 
that so far as finances, permit, whether 
it is Kerala or any other area, as 
regards the malaria or filana or any 
such gencial programme that we have 
taken up m our hands, we shall be 
very happy to do all that we can to 
co-operate with the States m combat
ing the various diseases

1 would just touch on the pro
grammer about tuberculosis We have 
given m greet details in the report 
what we have been doing with regard 
to tuberculosis This is also an enemy 
that has to be fought vigorously On 
a rough estimate, about 5,00,000 people 
must be dying every year by T B In 
the ideal state of things, if we are to 
cure all of them, we must require
4,000 clinics, 5,00,000 beds, 15,000 doc
tors 50 000 nurses and 10,000 other 
health workers Figures like that 
obviously look impossible of achieve
ment, looking to our resources Of 
course, we have been trying to meet 
the situation as best as we can. I 
will content myself with a few figures 
For instance, regarding the number of 
hospitals and the like, as agamst 124 
hospitals in 1955, we had by the end 
of December, 1956, 135 hospitals; as 
against 166 clinics m 1955, we had 185 
clinics by the end of 1956, as agamst 
140 wards, we had 150 wards, as 
against 16,827 beds m 1955, we had by 
the end of 1956, 22,300 vbeds Now I 
shall not enter into details about the 
programmes, but it is our intention to 
establish a TB . clinic In almost every 
district and also help private institu-
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tions which have engaged themselves 
in this work

Something was said about leprosy 
also That is another large problem 
we have to face I will just content 
myself with saying that the pro
gramme has been briefly explained in 
the report and that we shall be very 
happy to take any possible steps that 
can be taken In fact, it is found 
more feasible to treat a case of T.B 
But with regard to leprosy, experi
ments are being earned on, we have 
to go slow because the drug that is 
being used is also being used on a 
partly experimental basis and unless 
we are sure of our mind, it is no use 
hurrying forward

Something was said about medical 
education Government are aware of 
the shortage in the number of institu
tions For instance, as against 30 
colleges in 1950-51, we have at the 
present tune 44 colleges As against 
2,500 students admitted previously, we 
are now admitting about 3,500 students, 
but still the existing number of col
leges are not able to satisfy the re
quirements of the country We are 
told that as against 70,000 doctors that 
we have, at present, even with the 
proposed addition of 12,500 doctors in 
the second Five Year Plan, we shall 
still be short of the required person
nel of 90,000 doctors We have tned 
to utilise the amount placed at our 
disposal by the Planning during the 
second Five Year Plan penod and we 
have been able to help new proposed 
colleges in Bhopal, Kanpur, Calicut, 
Ranchi, Jamnagar, Jubbalpore and 
Hubli, m addition to the college that 
has been strengthened in Pondicherry 
I will not repeat what has been men
tioned in the report, but under this 
bead, 1 am sorry to tell the House that 
we have been enormously handicapped 
by way of fund In fact, there have 
been a tew demands from some of 
the States for starting new colleges 
and we will pnly be too happy to help 
them if finances are available

It will not be necessary for me to 
dwell at length on the points raised

regarding the auxiliary health work
ers and the auxiliary nurse-midwives.
I come to the water-supply scheme for 
which, to my regret and to the regret 
of my Ministry, it has not been found 
possible to make the full provision this 
year In fact, for this year, we had 
asked for a budget allotment of Rs. 15 
u-ores and we had hoped to get about 
Rs 10 crores, but we have got only 
Rs 5 crores The country has been 
passing through a period of strain and
I am quite sure what has been said 
in the House will be helpful to the 
cause of water-supply I am not quite 
despairing, I *m quite sure that my 
esteemed colleague, the Finance Minis* 
ter, will be able to help us more than 
what he has been able to do till now 
owing to the stringency ot finance In 
any case, I agree entirely with the 
view expressed m the House that 
water-supply schemes for supplying 
the needs must receive fairly a high 
amount of pnonty I do hope that it 
may be possible for the Finance Minis
ter to help us with a little more 
money

Shri C. K. Nair (Outer Delhi)' Is 
Delhi included in this’

Shri Karmarkar: Delhi will be
provided for I think the provision 
made is to the tune of Rs 1 crore; they 
are asking for Rs 2 crores and my 
hon fnend knows as much or even 
a little more than I do about it In
any case, the case of Delhi is receiving 
the attention that is due to it

Shri Thtrunala Rao (Kakinada)* 
Delhi stands on a different tooting

Shri Karmarkar: I should not like 
either to agree or to disagree

Another important subject is this. I 
am sorry I am not able to do justice 
to that subject, it is very important 
Hon Members of this House know that 
for sometime past, we have found it 
possible to help institutions ot indigen
ous medicine, whether ayurveda, 
un&xu, homoeopathy or nature cure; 
lest I should forget the sidha type of 
medicine, of which my hon. friend 
here was very proud, I may say that
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we have circularised, all the State 
Governments to send their proposals 
regarding assistance to various types 
of indigenous medical institutions and 
if the Kerala Government would send 
us..........

Shri V. F. Nayar: Madras Govern* 
ment,

Shri Karmarkar: I thought it was 
from Kerala. Anyhow, it does not 
matter to us from what State it comes. 
If the Madras Government supports 
that scheme for helping any institution 
carrying on either research work or 
practice work in the «tdha type of 
medicine, we shall be very happy to 
encourage them

This is a question which has arisen 
on the floor of the House and it is 
bound to anse in future also. Instead 
of giving the figures as to the amount 
of aid we have been able to give in 
the past or we propose to do in future 
—the figures are found in the proceed
ings of the House and in the report—-I 
should just like to dwell for a brief 
moment on the policy of Government 
in this matter, because what we shall 
be able to do depends on the resources 
that are available to us, but in what 
direction we shall proceed depends 
upon the policy which we have to 
pursue For historical reasons, allo
pathy has commanded the pnde of 
place till now. On account of histori
cal reasons also, possibly on account 
of want of State patronage, possibly 
on account of the fact that people 
have taken to the new system of allo- 
pathy, possibly on account of all these 
reasons put together, the ayurvedic 
and the other systems of indigenous 
medicines had fallen into a sort of dis
use. Perhaps part of the credit of 
the systems of indigenous wu»rii«<iw» 
going to the wall was due to a large 
number of people whom, for want of 
a better phrase, we may call ‘quacks*, 
people who are said to be pandits, but 
who are not, and possibly also due to 
the elaborate method of preparation 
of the medicines. I am not going into 
the history of that question now. But 
there has been a strong 
what available knowledge is in store

with us either in the theory or prac
tice of indigenous systems of medicine, 
all that knowledge should be utilised 
for that purpose.

I feel that the general attitude— 
and that is exactly the attitude of 
Government—m a case like tVm? y 
that we would not do well to deny 
ourselves of the advantage, or deny 
people the advantage of any system, 
whatever you may call it. Ultimately, 
ayurveda means the science of life! 
The science of life is the same for all 
time Our ancients believed in the 
science of life; they wanted to prolong 
life, they wanted to make the people 
healthy; they went along with their 
researches; they achieved results. 
Long before allopathy was born in 
the whole of our country n»iiirtm 
and millions of people were 
treated by resort to the only system 
of medicine available then, that is the 
ayurvedic system All people were 
not cured, nor did all people die, on 
account of this system.

Modem science has also progressed, 
and in our passion for the past, I 
wish we do not forget the justice that 
is due to the present. People who 
are ailing do not care as to what medi
cine is used; they want to live, they 
want to be cured. It will not comfort 
a man who is dying if he knows that 
it is the ayurvedic medicine that will 
not cure him, or the allopathic medi
cine that will kill him. He is not in
terested in either of these. The 
man is particular about finding a cure 
for his ailment, call it by whatever 
name you will. And if all these 
systems fail and if another system 
gave any relief, he will welcome that 
system.

Therefore our policy all along has 
been to look to the end. H  an ayur
vedic drug is found to be effective, get 
the people cured by all We
have no predilections in the matter; 
we have no partiality for ayurveda 
because it is patriotic to support ayur
veda. We have no hatred against allo
pathy. We would like to ad
vantage of every system that is avaft 
able. In addition to all the 
mentioned, if there is any other sys
tem which will bring relief to the
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people we would like to take advan
tage of it We do not go by labels

Ultimately we cannot gainsay the 
progress of science Surgery has made 
advances The other day a friend of 
mine told me that there is an ayur
vedic method of removing the teeth 
There might be an ayurvedic antisep
tic But when a man puts in his 
instrument and takes out the tooth 
the Vaidya may remember the Ayur
vedic God Dhanvantn and the modem 
man may remember some western 
doctor But taking out of the tooth is 
the same

I can well understand that the 
medicine that jou apply may be ayur
vedic But what is the ayurvedic 
method of taking out the tooth1’ I 
have not known an allopathic method 
of breaking bones or curing the 
broken bones There are different 
methods But ultimately let us adopt 
the method that is best and effective 
That has been the attitude of Govern 
ment

It is true that during the last one 
hundred years and more allopathy has 
made much advance Now we have 
tried to devote our attention a little 
more than before to the indigenous 
systems of medicine There again we 
are confronted with a two-fold prob
lem One is the diagnosis—the kapn 
vayn ptth method and the other is 
the remedy It does not matter to 
me what method you adopt

On the remedial aspects, what we 
have been doing is this At the Jam
nagar institute we are having pati
ents treated purly on the ayurvedic 
method and then we have asked al 
lopathic men to keep a check Some 
casualties are bound to happen in any 
system We are subjecting the whole 
at the medicines, so far as it is possible 
for us to do, to a test, with the ulti
mate idea of adopting what is best 
The conflict in the systems will conti
nue till the end The kaph, vayu, 
pith man will continue to stick to his 
belief, the modem man will have all 
the methods of examination, X-ray,

and all that One might be a symp
tomatic treatment, the other might be 
an analytical treatment But we have 
no partialities in the matter Suppo
sing either of these can bring effective 
relief, we shall be happy to adopt

It is a fact that m so far as modem 
scientific progress i» concerned, Gov
ernment definitely hold the opinion 
that if there is something tangible, 
they must keep to that Therefore it 
is that we have to proceed a little 
cautiously It is not a question of 
having faith m either method Gov
ernment have no blind faith m any 
method Therefore we have taken to 
this experiment at Jamnagar Institute, 
where we have all doctors We have 
put in the purest ayurvedic doctor, not 
contaminated by allopathy We want 
the modem medicine doctoi to take 
out the best from ayurved

This contx oversy is bound to go on 
in any case for the next five or ten 
years I am not sanguine that m a 
short time this controversy will close

I haw already exieedcd my time I 
will take <t few more minutes There 
is also a great controversy now going 
on on which the ayunedic pandits 
themselves are divided whether to 
take to an integrated system of teach 
ing of ayurvedic medicines or a sepa
rate stem Some pandits hold that 
immediately you allow modem medi
cine to comc and there is an integra
tion, in the ayurvedic man develops 
an inferiority complcx and what he 
docs later on is that he practices 
modern medicine masquardmg as an 
avurvedic pandit This subject is 
bristling with difficulties To clinch 
the point it is not that we are show
ing any patronage to either system 
At the same time we have to take care 
of the patients

Todaj the difficult} is this In t&rt, 
someone as well equipped and cultur
ed as anyone of us, gave a quiet solu
tion to me He said the best solu
tion appears to be that for all minor 
ailments which do not endanger life 
I take to ayurveda, if there is anything 
critical about life, I shift my fWth to
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modem medicine That is his safe 
method; there might be others too who 
might do likewise

So, this is a subject which has to be 
approached with a sense of responsi
bility and Government are doing all 
that is possible under the circum
stances H there is more money we 
shall be happy to give more money 
There is no question about that But 
this is a subject in which Government 
do not take the view of patronage, 
that we are doing something patriotic 
because we are patronising ayurveda 
We are doing what is necessary for 
the common citizen

1 have no more time to devote to 
the subject, otherwise I would have 
liked to go Into details If at any 
other time an opportunity arises, I 
would like to dwell on this subject I 
may content myself by saying that the 
research experiment that we have 
undertaken m this matter is yielding 
fairly good results and it may be 
possible for us to process it further

Something was said about the im
port of drugs The House will be 
bappj to know that we are actually 
producing more and more drugs For 
inst-mce the value of indigenously 
produced drugs is about Rs 45 crores 
and what we aie importing is about 
R s  1 2  crores and maybe in the near 
future wo mav be able to reduce that 
also to a greater extent

Shri Dassappa: What year is that’

Shri Karmarkar: You may roughly 
tnke it as the present position May
be these figures are six months old, 
but we are not allowing anything to 
br lmpoi ted for the next three months 
This may be the average for the last 
three or four years

The present production of penicillin 
is about 18 million mega units and 
plans are in progress to increase the 
production to 40 million mega units. 
Efforts are being made for the pro
duction of streptomycin. As the 
House knows the capacity of the DDT 
factory is about 100 tons, it is propos
ed to increase it to 1,400 tons

Shri V. P. Nayar: May I put a
question7

Shri Karmarkar: Question at the 
end

Shri V. P. Nayar: I have a diffi
culty When we import medicines and 
drugs we are allowed to import them 
only from countries the pharmaco
poeia of which has been accepted by 
us Other countries are offering drugs 
at very much cheaper rates Do we 
have any proposal before us by which 
we will accept the pharmacopoeia of 
such countries so that we may get 
cheaper drugs here9

Shri Karmarkar: To cut the time 
short, I shall reply to this point on 
another occasion

Something was said about Rauwol- 
fia Serpentina It is a good point. It 
was known as sarpagandhi in our 
literature It was used in cases of 
hyper tension Its use was re-cbs- 
covered again There is a firm in 
Bombay which I should not name 
which was making a drug from rau- 
wolfla serpentina these seven or eight 
years and we used to earn a good 
foreign exchange from that That 
invited the attention of foreigners 
They have gone further I am told 
that a European firm has been able 
to isolate an element which is differ
ent from the elements that they have 
found here or elsewhere I do not 
exactly recall the name of the ele
ment But I am happy to tell the 
House that in bulk this medicine has 
been manufactured here and is being 
exported

Shn V. P. Nayar: That is only 
reserpine No other alkaloid is ex
tracted from rauwolfla serpentina in 
our country

Shri Karmarkar: If I go on correct
ing the errors of my hon fnend, I 
will have to spend the whole of my 

time here

Shri V. P. Nayar: If you take my 
information, you can cut short the 
time
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Shrl Karmarkar: We have receiv
ed a complaint from the Health Min
ister of Bombay about the shortage of
A.P.C.. We shall look into that in the 
context of a second wave of influenza.

Something was said about the law. 
The law is there. I need not make it 
dear, what power we have under the 
Drugs Control Act, the Food Adulter
ation Act, etc. I think it will be un
necessarily teasing the House by tell
ing what they already know. x

There was one point arising out of 
the observations of the hon. Member 
Pandit Thakur Das Bhargava. He 
was perfectly right It is necessary to 
provide medical facilities in the vil
lages. But, difficulty is a difficulty. 
Doctors like to stick to the cities. Any 
villager who comes to the cities likes 
to stick to the city. Many of the city 
people refuse to go to the villages 
because there are no conveniences. 
Therefore, it is that we are thinking 
of this plan of having a primary 
Health Centre for every 66,000 of the 
population, in these community pro
jects and N.E.S blocks. That is the 
first scheme in that direction. It has 
been partially worked out during the 
First Plan. We want to open centres, 
I think, about 2000, under the Second 
Plan. I should also say that this is a 
very modest attempt, because ulti
mately,........

Shri Tangamani: How many cen
tres have so far been opened?

Shri Karmarkar: I have got all the 
figures here. The proposals are for 
opening 2,000 centres in all. I am not 
able to lay my fingures at the moment 
on the information. I have got it here. 
I shall give it to my hon. friend.

As I was saying, this is in fact a 
modest step, because ultimately one 
centre for 66,000 people is neither 
here nor there. That is obvious. But, 
it is the beginning of what I should 
consider a rather revolutionary pro
gramme. Because, ultimately, suppose 
we want a centre for every 5,000 or
10,000 of the population, we have to

begin somewhere. The idea is that 
these centres will serve the primary 
needs of the people that it is intend
ed to serve. We shall place some 
vehicles at their disposal. In ahy case, 
it will be a good start for the villages 
to have 2,000 units in the rural areas 
to serve the population which you 
possibly serve. I am aware of the fact 
that one unit like that cannot by any 
means adequately serve 66,000 people. 
But, still, it is a definite step in the 
right direction. I am quite sure that 
the States will fully like the idea and 
work it out. It is also up to the peo
ple to make the best of such centres. 
Because, unless there is the awaken
ing of the people, for whom such 
such centres are intended, the best 
possible benefits could not be had 
from them.

I am sorry, I have not been able to 
cover even half of the points that I 
intended to cover. One of the points 
that was made by my esteemed friend 
Shri Dasappa; I should not like to 
overlook. Ultimately, till now, much 
emphasis has been laid on the cura
tive aspect of health problems. We, 
as a country of 370 millions now, are 
beset with such large problems. 
Thanks to mal-nutrition which is 
largely prevalent, thanks also to want 
of necessary aids, we have thought it 
proper during the recent past to con
centrate our attention more on the 
curative side than on the preventive 
side. There, again, wc are beset with 
difficulties which are the creations of 
our economic conditions. Ultimately, 
a well fed man is less prone to dis
eases than an ill-fed man. I should 
imagine that half of our present ail
ments is due to mal-nutrition.

At the moment, I should like to 
clear a point made by the hon. Mem
ber, Shrimati Maniben Patel. She 
asked, when we producing sufficient 
skimmed milk, why do you import 
from abroad. What comes from ab
road is by way of aid, by way of sup
plementing the resources of the coun
try. What comes to us readily, I sup
pose, we should utilise.
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Apart from that, I think there has
to be a large effort at what you might
call rationalisation of our food habits.
I am sorry to say that along with
many good things that modern civi-
Iisation has brought to us,-the so-
called modern civilisation-some bad
things have also come. One of the
things that it has brought is partly a
good sense of standard of life and also
a false, sense of standards of life. I
am aware of the fact, as this House
is aware doubtless, that during the
past 30 years, comparatively people
have been earning more than what
they used to earn 30 years before.
But, they spend less on their food
and other necessities and cloth bud-
get than on other things. It is some-
thing dismal to imagine that in spite
of the progress, the way in which we
are going is partly responsible for our
health conditions. In such conditions,
I wish we do our best to tell our peo-
ple, especially the poor people,
because they are the most vulnerable
part of our population, to work hard-
er, earn more and to make their con-
ditions of life better, to give their
children more by way of food than
by way of anything else.

/

I do not wish to say much about the
urban classes, because they can better
look after themselves. But, many
suffer under a sense of false notions.
Apart from what we are able to pro-
vide on the curative side, as in the
case of hospitals, public health mea-
sures, etc., I wish we concentrate the
attention of the population on the pri-
mary duty that they owe to them-
selves, to their childen and to their
families, that they must see in so far
as possible that nutrition comes first.
Because, ultimately if our country is
to be rid of all the ailments, we have
to devote attention to the nutrition
of the country. That is the sin under
which we are suffering, in spite
of the other things we have got,
greater production and greater
national wealth and all that.

The other thing is that, we as a
nation are rather careless in what is
known as co-operation with public
health measures. We, as householders,

many a time, content ourselves as
having done our duty by cleaning our
own houses and throwing the entire
dirt in the dust bin of our neighbours
I would like the co-operation of ths
House in this matter. All of us here
have got our own areas and we have
to tell our people this. Ultimately, we
owe a duty to our constituency. Apart
from raising questions here and try-
ing to answer them from the Treasury
Benches, there is a greater duty that
we owe to our constituency. We
should tell our people about this.
From the way in which even my hon.
friend Shri V. P. Nayar smiles, I am
quite sure that this is a proposition
which carries conviction.

I regret very much that I: have had,
under compulsion, to skip over many
points. I plead I am guilty. I may
take another opportunity to inflict
some more explanations and some
more points. Lastly, to conclude with
a note about Delhi, I almost agree
with my hon. friend who referred to-
Delhi.
An Hon. MemBer:We were not al-

lowed time.

Shri Karmarkar: Otherwise you
would have 'made things worse for
. Delhi. Delhi needs much attention. I
am sure that when all these munici-
pal units come together under one
Corporation, at least we will have
'some one to hold responsible for the·
sanitary conditions in Delhi, and
things will improve better. Other-
wise, without saying anything un-
complimentary to Delhi, if a choice
were to be given to me, I would pre-
fer to stay far away from the city, at-
least till a Corporation comes into
being somewhere outside Delhi
rathe~ than in Delhi itself.' That is
neither here nor there. We are al-
ways prepared to co-operate with the
health authorities and do the best we
can.
I must apologise to you, Sir.

because for' the last ten minutes, I did
not look at you lest I should be
checked. I wanted to do at least the
minimum by way of discharging my
duty to this House. Therefore, I took
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•the cue from the friend who came up 
to you and whispered that the time 
is up. I thank the House for the co
operation so far as the Health Min
istry is concerned. We may err, but 
we shall never be found wanting in 
co-operation. We are always prepar
ed to learn. There is much we have 
to learn and there is much that this 
House has to teach us. Only for us to 
learn and the House to teach, it re
quires a far greater study than what 
we have been able to do till now. I 
am quite sure the House will be con
vinced that I say this as one of the 
House, and if all of us put in our 
effort, I am sure, as some hon. Mem
ber hoped, that within two, three or 
four years we may be able to achieve 
better results

Mr. Chairman: Now I shall put the 
cut motions to the House.

All the cut mottons were put and nega
tived

Mr. Chairman: The question is:

“That the respective sums not 
exceeding the amounts shown in 
the fourth column of the Order 
Paper, be granted to the Presi
dent, to complete the sums neces
sary to defray the charges that 
come in course of payment 
during the year ending the 31st . 
day of March, 1958, in respect of 
the following heads of demands 
entered in the second column 
thereof:—

Demand Nos.—47, 48, 49, 50 anu 
119 ”

The motion was adopted.

I The motion for Demands for Grants 
which were adopted by the Lok Sabha 

are reproduced below—Ed.J

D e m a n d  No 47— M inistry  or H e a lt h

‘That a sum not exceeding 
Rs. 7,66,000 be granted to the 
President to complete the mm 
necessary to defray the charges 
which will come in course ot pay
ment during the year ending the

31st day of March, 1B58> in res
pect of ‘Ministry of Health’

D e m an d  No. 48—M edical Scrvxcm

“That a sum not exceeding 
Rs. 2,26,43,000 be granted to the 
President to complete the rum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
Slst day of March, 1958, in res
pect of *Medical Services'

D e m an d  No. 49—P u b u c  H e alth

“That a sum not exceeding 
Rs. 5,35,30,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
Slst day of March, 1958, m res

pect of ‘Public Health’ ’’

D lm a n d  No 50—M iscellaneous E x 

penditure UNDER THE MINISTRY OF 

H ealth

“That a sum not exceeding 
Rs 60,56,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
wh’ch will come in course of pay
ment during the year ending the 
31st day of March, 1958, in res
pect of ‘Miscellaneous Expendi
ture under the Ministry of 
Health’ ”

D fM A N D  No. 119—Capital O u t la y  or 
THE MlNlSlHY OF HEALTH

“That a sum not exceeding 
Rs. 5,89,68,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course at 
payment during the year ending 
the Slst day of March, 1958, in 
m;ptct a  ‘Capital Outlay of the 
Ministry of Health*”.




